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LOK SABHA
ALPHABETICAL LIST OF MEMBERS

A

Abdullabhai Mulla
(Chanda).

Abdus Sattar, Shri (Kalna-Katwa).

Taherali Mulla

Achal Singh, Seth [Agra Distt.
(West)].
Achalu, Shri Sunkam (Nalgonda—

Reserved—Sch. Castes).
Achint Ram, Lala (Hissar).
Achuthan, Shri K. T. (Crangannur).

Agarawal, Shri Hoti Lall [Jalaun
Distt. cum Etawah  Distt.—(West)
cum Jhansi Distt.—(North)].

Agrawal, Shri Mukund Lal {Pilibhit
Distt. ecum Bareilly  Distt. (East].
Ajit Singh, Shri (Kapurthala-

Bhatinda—Reserved—Sch. Castes).
Ajjt Singhji, General (Sirohi-Pali).

Akarpuri, Sardar Teja Singh (Gurdas-
pur),
Alagesan, Shri O. V. (Chingleput).

Altekar, Shri Ganesh Sadashiv (North
Satara).

Alva, Shri Joachim (Kanara).
Amin, Dr. Indubhai B. (Baroda West).

Amjad Ali, Shri (Goalpara-Garo
Hills).
Amrit Kaur, Rajkumari (Mandi-
Mabhasu).
Anandchand, Shri (Bilaspur). .
Ansari, Dr. Shaukatullah Shah
(Bidar).

Anthony, Shri Frank (Nominated—
Anglo-Indians).

Asthana, Shri Sita Ram [Azamgarh

Distt.—West].

Ayyangar, Shri M. Ananthasayanam
(Tirupati).

Azad, Maulana Abul Kalam [Ram-

put Distt. cum Bareilly Distt.—
(West)].

Azad, Shri Bhagwat Jha (Purnea cum
Santal Parganas).

I—1 Lok Sabha

Babunath  Singh, Shri (Surguja
Raigarh—Reserved—Sch. Tribes).

Badan Singh, Chowdhary (Budaun
Distt.—West).

Bagdi, Shri Magan Lal (Mahasa-
mund).

Bahadur Singh, Shri (Ferozepore-

Ludhiana—Reserved—Sch. Castes).

Balakrishnan, Shri. S. C. (Erode—
Reserved—Sch. Castes).

Balasubramaniam, Shri S. (Madurai).
Baldev Sigh, Sardar (Nawan Shahr).

Balmiki, Shri Kanhaiya Lal (Buland-
shahr Distt.—Reserved—Sch. Castes).

Banerjee, Shri Durga Charan (Midna-
pore-Jhargram).
Bansal, Shri Ghamandi Lal (Jhajjar-

Rewari).
Bansilal, Shri (Jaipur).

Barman, Shri Upendranath (North
Bengal—Reserved—Sch. Castes).

Barrow, Shri. A. E. T. (Nominated—
Anglo-Indians).

Barupal, Shri Panna Lall Ganga-
nagar-Jhunjhunu — Reserved — Sch,
Castes).

Basappa, Shri C. R. (Tumkur).
Basu, Shri A. K. (North Bengal).

Basu, Shri Kamal Kumar (Diamond
Harbour).

Bhagat, Shri B. R. (Patna cum Shaha-
bad).

Bhakt Darshan, Shri [Garhwal Distt.—
gul) cum Moradabad Distt. (North-
st) 1.

Bharati, Shri Goswamiraja Shahdeo
(Yeotmal).

Bhargava, Pandit Mukat Behari Lal
(Ajmer South).

Bhargava, Pandit Thakur Das

(Gurgaon).



B—conid.

Bhartiya, Shri Shaligram Ramchandra
(West Khandesh).

Bhatkar,  Shri Laxman  Shrawan
(Buldana-Akola — Reserved — Sch.
Castes),

Bhatt, Shri Chandrashanker (Broach).
Bhawani Singh, Shri (Barmer-Jalore).
Bhawanji, Shri (Kutch West).

Bheekha  Bhai, Shri (Banswara—
Dungarpur—Reserved—Sch. Tribes).

Bhonsle, Shri Jagannathrao Krishna
Rao (Ratnagiri North).

Bidari, Shri Ramappa Balappa
pur South)

Birbal Singh, Shri
(East)].

Biren Dutl, Shri (Tripura West).
Bogowat hri U. R. (Ahmednagar

Boovaraghasamy, Shri V. (Perambalur).
(Bhan-

(Bija-

[Jaunpur Distt.—

Borkar, Shrimati Anusayabai
dara—Reserved—Sch. Castes).

Borooah, Shri Dev Kanta (Nowgong).
Bose, Shri P. C. (Manbbhum North).

Brajeshwar  Prasad, Shri (Gaya
East).

Brohmo-Chaudhury, Shri Sitanath
(Goalpara-Garo Hills—Reserved—
Sch. Tribes).

Buchhikotaiah, Shri Sanaka (Masuli-
patnam).

C
Ch:akmvmty. Shrimati Renu (Basir-
t)

Chaliha, Shri Bimalaprosad (Sibsagar
North-Lakhimpur).

Chanda, Shri Anil Kumar (Birbhum).
Chandak, Shri B. L. (Betul).

Chandrashekhar, Shrimati M. (Tiruval-
lur—Reserved-—Sch. Castes).

Charak, Th. Lakshman Singh (Jammu
and Kashmir).

Chatterjee, Shri Tushar (Serampore).
Chatterjee, .Dr. Susilranjan  (West
Dinajpur).

(if)

C—conid,
Chatterjee, Shri N. C. (Hoogly).

Chattopadhyaya, Shri  Harindranath
(Vijayavada).

Chaturvedi, Shri Roshanlal [Etah Distt.
(Central)].

Chaudhary, Shri Ganeshi Lal [Shah-
jahanpur Distt,—(North) cum Kheri
—(East)—Reserved—Sch.  Castes].

Chaudhuri, Shri  Tridib Kumar
(Berhampore).

Chavda, Shri Akbar (Banaskantha).

Chettiar, Shri N. Vr. N. Ar. Nagappa
(Ramanathapuram).

Chettiar, Shri T. S. Avinashilingam
(Tiruppur).

Chowdary, Shri C. R. (Narasaraopet).

Chowdhury, Shri Nikunja Behari
{Ghatal).

D‘ 6

Dabhi, Shri  Fulsinhji B. (Kaira
North).

Damar, Shri Amar Singh S#biji
(Jhabua—Reserved—Sch. Tribes).

Damodaran, Shri G. R. (Pollachi).

Damodaran, Shri Nettur P, (Telli-
cherry).

Das, Dr. Mono Mohon  (Burdwan—
Reserved—Sch. Castes).

Das, Shri B. (Jajpur-Keonjhar).

Das, Shri Basanta Kumar (Contai).
Das, Shri Beli Ram (Barpeta).

Das, Shri Bijoy Chandra
South).

bas, Shri Kamal Krishna (Birbhum—
Reserved—Sch. Castes).

Das, Shri Nayan Tara (Monghyr Sadr
cum Jamui—Reserved—Sch. Castes)

Das, Shri Ram Dhani (Gaya East—
Reserved—Sch. Castes).

Das, Shri Ramananda (Barrackpore).

(Ganjam

Das, Shri Sarangadhar  (Dhenkanal-
West Cuttack).

Das, Shri Shree Narayan (Darbhanga
Central).

Dasaratha Deb, Shri (Tripura East).



D—contd.
Datar, Shri Balwant Nagesh (Belgaum
Non:lh).
Deb, Shri Suresh Chandra (Cachar-

Lushai Hills).

Deo, H. H. Maharaja Rajendra Narayan
Singh (Kalahandi-Bolangir).

Deogam, Shri Kanhu Ram (Chaibassa
" —Reserved—Sch. Tribes).

Desai, Shri Kanayalal Nanabhai
(Surat).
Desai, Shri Khandubhai Kasanji
(Halar).

Deshmukh, Dr. Panjabrao S.
. vati East).

Deshmukh, Shri Chintaman Dwarka-
nath (Kolaba).

(Amra-

Deshmukh, &hri K. G. (Amravati
West).

Deshpande, Shri Govind Hari (Nasik
Centraf).

Deshpande, Shri Vishpu Ghanashyam
(Guna).

Dholakia, Shri Gulab Shankar Amrit-
" lal (Kutch East),

Dhulekar, Shri R. V. [Jhansi Distt.—
(South)].

Dhusiya, Shri Sohan Lal [Basti Distt.
—(Central-East) cum Gorakbpur
Dis;t.—( West) —Reserved—Sch. Ca-
stes].

Digamber Singh, Shri
(West) cum
(West) cum
(East)].

Diwan, Shri Raghavendrarao Srinivas-
rao (Osmanabad).

Dube, Shri Mulchand
Distt, (North)].

Dube, Shri Udai Shankar [Basti Distt.
(North)].

Dubey, Shri Rajaram
(Bijapur North).

Dutt, Shri Asim Krishna (Calcutta
South-West),

Dutta, Shri Santosh Kumar (Howrah),

Dwivedi, Shri  Dashrath  Prasad
(Gorakhpur Distt.—Central).

Dwivedi, Shri M. L. (Hamirpur Distt.).

_[Etah Distt.—
Mainpuri Distt.—
Mathura Distt.—

[Farrukhabad

Giridharlal

(ia)

E

Eacharan, Shri Iyyani
Reserved—Sch. Castes).

Ebenezer, Dr. S. A. (Vikarabad).

Elayaperumal, Shri L. - (Cuddalore—
Reserved—Sch. Castes).

(Ponnani—

F

Fotedar, Pandit Sheo Narayan (Jammu
and Kashmir),

G

Gadkil, Shri Narhar Vishnu
Central).
Gadilingana Gowd, Shri (Kurnool).

Gami Malludora, Shri (Visakhapatnam
—Reserved—Sch. Tribes).

Gandhi, Shri Feroze [Pratapgarh
Distt. (West) cum Rae Bareli Disit.
(East)).

Gandhi, Shri Maneklal Maganlal
(Panch Mahals cum Baroda East),

Gandhi, Shri V. B. (Bombay City—
North).

Ganga Devi, Shrimati (Lucknow Distt.

(Poona

cum Bara Banki Distt.—Reserved—
Sch., Castes).

Ganpati Ram, Shri [Jaunpur Distt.
(East)—Reserved—Sch. Castes].

Garg, Shri Ram Pratap (Patiala).

Gautam, Shri C. D. (Balaghat).
Ghose, Shri Surendra Mohan (Malda).
Ghosh, Shri Atulya (Burdwan).

Ghulam Qader, Shri (Jammu and
Kashmir).
Gidwani, Shri Choithram Partabrai
(Thana).

Giri, Shri V. V. (Pathapatnam).

Giridhari Bhoi, Shri (Kalahandi-Bolan-
gir—Reserved—Sch. Tribes).

Gohain, Shri Chowkhamoon
nated—Assam Tribal Areas).

Gopalan, Shri A. K. (Cannanore).

Gopi Ram, Shri (Mandi-Mahasu—
lgeserved—--Sch. Castes).

(Nomi-



G—conid.

Gounder, Shri }( Periaswami (Erode).

Gounder, Shri K. Sakthivadivel
(Periyakulam),

Govind Das, Seth
South).

Guha, Shri Arun Chandra (Santipur).
Gupta, Shri Badshah (Mainpuri Distt.
—East).

( Mandla-Jabalpur

Gupta, Shri Ram Kishan (Mohinder-
garh).
Gupta, Shri Sadhan Chandra (Cal-

cutta—South-East).

Gurupadaswamy, Shri M. S. (Mysore).
H

Hansda, Shri Benjamin

Santal
Tribes).

Hari Mohan, Dr. (Manbhum North—
Reserved—Sch. Castes).

Hasda, Shri Subhodh (Midnapore-Jhar-
gram—Reserved—Sch. Tribes).

Hazarika, Shri Jogendra Nath (Dibru-
garh).

Heda, Shri H. C. (Nizamabad).
Hembrom, Shri Lal

(Purnea cum
Parganas—Reserved—Sch.

(Santal Parganas

cum Hazaribagh—Reserved—Sch.
Tribes).

Hem Raj, Shri (Kangra).

Hukum Singh, Sardar (Kapurthala-
Bhatinda). -

Hyder Husein, Chaudhri (Gonda Distt.
—North).

I

Ibrahim, Shri A. (Ranchi North-

East).

Igbal Singh Sardar (Fazilka-Sirsa).

Islamuddin, Shri Muhammad (Purnea
—North-East).

Iyyunni, Shri C. R. (Trichur).
J

Jagjivan Ram, Shri (Shahabad South
—Reserved—Sch. Castes).

lain, Shri Ajit
Distt.—Wést
Distt—North),

Prasad (Saharanpur
cum  Muzaffarnagar

(iv)

Jain, Shri Nemi Saran

J—contd.

(Bjnor Distt.
.

Singh, Shri (Ranchi West—
eserved—Sch, Tribes).

Jaisoorya, Dr. N. M. (Medak).

Jajware, Shri Ramraj
Parganas cum Hazaribagh).

Jangde, Shri Resham Lal
Reserved—Sch, Castes).

Jatav-vir, Dr. Manik Chand
pur-Sawai
Sch. Castes).

Jayaraman, Shri A. (Tindivanam—
Reserved—Sch. Castes).

(Bombay—Subur-

—South).
J aiﬁal

(Santal
(Bilaspur—

(Bharat-
Madhopur—Reserved—

Jayashri, Shrimati

ban).

Jena, Shri Kanhu Charan (Balasare—
Reserved—Sch. Castes).

Jena, Shri  Lakshmidhar, Jajpur-
Keonjhar—Reserved—Sch. Castes).

Shri Niranjan  (Dhenkanal-
Cuttack — Reserved — Sch.

Jena,
West
Castes).

Jethan, Shri Kherwar (Palamau cum
Hazaribagh cum Ranchi—Reservedi
—Sch. Tribes).

Jhunjhunwala, Shri
(Bhagalpur Central).

Jogendra  Singh,
Distt.—West).

Joshi, Shri Jethalal
(Madhya Saurashtra).

Joshi, Shri Krishnacharya (Yadgir).

Joshi, Shri Liladhar (Shajapur-Raj
garh)

Joshi, Shri Moreshwar Dinkar (Ratna-
gin South).

Joshi, Shri Nandlal (Indore).
Joshi Shrimati Subhadra (Karnal).
Jwala Prashad, Shri (Ajmer North).

Banarsi Prasad

Sardar (Bahraich

Harikrishna

Kachiroyar, Shri N. D. Govindaswami
(Cuddalore)..

Kajrolkar, Shri Narayan  Sadoba
(Bombay City—North—Reserved—
Sch, Castes).



K—contd.

Kakkan, Shri P. (Madurai—Reserved

—Sch. Castes).
Kale, Shrimati Anasuyabai (Nagpur).

Kamal Singh, Shri (Shahabad—North-
West).

Kal.l)'ngt)h. Shri Hari Vishnu (Hoshanga-
ad).

Kamble, Dr. Devrao Namdevrao
(Nanded—Reserved—Sch. Castes). |

Kandasamy, Shri S. K. Babie (Tiru-
chengode).

Kanungo, Shri Nityanand (Kendra-
para).

Karmarkar, Shri D. P. (Dharwar
North).

Karni Singhiji, His Highness Mahataja

Sri Bahadyr of Bikaner (Bikaner-
Churu).

" Kasliwal, Shri Nemi Chandra (Kotah-
Jhalavar).

Katham, Shri. Birendranath (North
Bengal—Reserved—Sch. Tribes).

Katju, Dr. Kailas Nath (Mandsaur).
Kayal, Shri Paresh Nath (Basirhat—
eserved—Sch. Castes)..

Kazmi, Shri Syed Mohammad Ahmad
(Sultanpur Distt.—North cum Faiz-
abad Distt.—South-West),

Kelappan, Shri K. (Ponnani).

Keshavaiengar, Shri N. (Bangalore

North).

Keskar, Dr. B. V. (Sultanpur Distt.—
South).
Khan, Shri
patnam).

Khardekar, Shri B. H. (Kolhapur cum
Satara).

Khare, Dr. N. B. (Gwalior).

Sadath Ali  (Ibrahim-

Khedkar, Shri Gopalrao  Bajirao
(Buldana-Akola).
Khongmen, Shrimati B. (Autonomous

Distts.—Reserved—Sch. Tribes).

Khuda  Baksh, Shri Muhammed
{Murshidabad).
Kirolikar, Shri Wasudeo  Shridhar

(Durg).

4]

K—contd.

Kolay, Shri Jagannath ‘(Bankura).

Kottukappaly, Shri George Thomas
(Meenachil).

Kripalani, Acharya J. B. (Bhagalpur
cum Purnea).

Kripalani, Shrimati Sucheta (New
Detlhi).

Krishna, Shri M. R. Karimnagar—
Reserved—Sch. Castes).

Krishna Chandra, Shri  (Mathura
Distt.—West).

Krishnamachari, Shri T. T. (Madras).
Krishnappa, Shri M. V. (Kolar),

Krishnaswami, Dr. A. (Kanchee-
puram).
Kureel, Shri Baij Nath  (Pratapgarh

Distt,—West cumm Rae Bareli Distt,
—East—Reserved—Sch. Castes).

Kureel, Shri Piare Lal (Banda Distt.
cum  Fatehpur Distt.—Reserved—
Sch. Castes).

L

Lakshmayya, Shri Paidi (Anantapur).

Lal Singh  Sardar (Ferozepur-
Ludhiana).

Lallanji, Shri (Faizabad Distt.—North-
West).

Laskar, Shri Nibaran Chandra
Cachar-Lushai Hills—Reserved—
Sch, Castes).

Lingam, Shri N. M. (Coimbatore).

Lotan Ram, Shri (Jalaun Distt. cum
Etawah Distt.—West cum Jhansi
Distt.—North—Reserved—Sch, Cast-

es).

M
Madiah Gowda, Shri  (Bangalore
South). )
Mahapatra, Shri Sibnarayan Singh

(Sundargarh—Reserved—Sch. Tribes).

Mabhatta, Shri Bhajahari (Manbhum
South cum Dhalbhum).

Madhodaya, Shri Vaijanath (Nimar).

Majhi, Shri Chaitan  Manbhum—
South cum Dhalbhum—Reserved—
Sch. Tribes). .



M-—conid.

Majhi, Shri Ram Chandra (Mayur-
bhanj—Reserved—Sch. Tribes).

Majithia, Sardar Surjit Singh (Taran
Taran).

Malaviya, Shri Keshava Deva (Gonda

Distt.—FEast cum Basti Distt.—
West).

Malliah, Shri U. Srinivasa (South
Kanara—North).

Malvia, Shri Bhagu-Nandu (Shajapur-

Rajgarh—Reserved—Sch. Castes).

Malviya, Pandit Chatur  Narain
(Raisen).
Malviva, Shri Motilal (Chhatarpur-

Datia - Tikamgarh—Reserved—Sch.
Castes).

Mandal, Dr. Pashupati

(Bankura—
Reserved—Sch. Castes).

Mascarene, Kumari Annie (Trivand-
rum).
Masuodi, Maulana Mohammad Saeed

(Jammu and Kashmir).

Masuriya Din, Shri (Allahabad Distt.
—East cum Jaunpur Distt.—West—
Reserved—Sch. Castes).

Mathew, Shri C, P. (Kottayam).

Mathuram, Dr. Edward Paul (Tiru-
chirapallii).

Matthen, Shri C. P. (Thiruvellah).
Mavalankar, Shri G. V. (Ahmedabad).

Maydeo, Shrimati Indira A. (Poona
South).

Mehta, Shri Asoka (Bhandara).

Mehta, Shri’
(Gohilwad).

Mehta, Shri Balwant Sinha (Udaipur).

Mehta, Shri Jaswantraj (Jodhpur).

Menon Shri K. A. Damodara (Kozhi-
kode).

Balvantray  Gopaljee

Minimata, Shrimati  (Bilaspur-Durg
Raipur—Reserved—Sch. Castes).
Mishra, Pandit Suresh  Chandra

(Monghyr—North-East).

Mishra, Shri Bibhuti (Saran cum
Champaran).

Mishra, Shri Lalit Narayan (Dar-

bhanga cum Bhagalpur):

(vi)

M—contd.
Mishra, Shri Lokenath (Puri).

Mishra, Shri Mathura

Prasad
{(Monghyr—North-West).

Mishra, Shri Shyam Nandan Dar-
bhanga—North)

Misra, Pandit Lingaraj (Khurda).

Misra, Shri Bhupendra Nath (Bilas-
pur-Durg-Raipur).

Misra, Shri Raghubar Dayal (Buland-
shahr Distt.).

Misra, Shri Sarju Prasad (Deoria
Distt,—South).

Missir, Shri  Vijineshwar (Gaya
North).

Mohd. Akbar, Sofi (Jummu and
Kashmir).

Mohiuddin, Shri Ahmed (Hyderabad
City).

Morarka, Shri Radheshyam Ramkumar
(Ganganagar-Jhunjhunu).

More, Shri K. L. (K cum
Satara—Reserved—Sch. Castes).

More, Shri Shankar Shantaram (Shola-

pur).

Muchaki Kosa, Shri (Bastar—Reserved
—Sch. Tribes).

Mudaliar, Shri
(Kumbakonam).

Muhammed Shaffee,
mu and Kashmir).

Mukerjee, Shri Hirendra Nath (Cal~
cutta—North-East).

Mukne, Shri Y. M.
—Sch. Tribes).

Muniswamy, Shri N. R. (Wandiwash).
Muniswamy, Shri V. (Tindivanam}.

Murli Manohar, Shri (Ballia Distt.—
East).

Murthy, Shri B. S. (Eluru).

Musafir, Giani Gurmukh Singh (Amrit-
sar).

C. Ramaswamy

Chaudhuri (Jam-

(Thana—Reserved

Mushar, Shri Kirai  (Bhagalpur cum
Purnea—Reserved—Sch. tes).
Muthukrishnan, Shn M. (Vellore—

Reserved—Sch. Castes).



N

Naidu, Shri Nalla Reddi (Rajah-

mundry).
Nair, Shri C. Krishnan (Outer Delhi).

Nair, Shri N. Sreekantan (Quilion cum
Mavelikkara).

Nambiar, Shri K. Ananda (Mayuram).

Nanadas, Shri Mangalagiri (Ongole—
Reserved—Sch. Castes).

Nanda, Shri Guljarilal (Sabarkantha).
Narasimham, Shri S. V. L. (Guntur).
Narasimhan, Shri C. R. (Krishnagiri).

Naskar, Shri Purnendu Sekhar
(Diamond Harbour—Reserved—Sch.
Castes).

Natarajan, Shri S. S. (Srivilliputhur).

Natawadkar,  Shri Jayantrao Ganpat
(West handesh—Reserved—Sch.
Tribes).

Nathanis Shri Hari Ram (Bhilwara).
Nathwani, Shri Narendra P. (Sorath).
Nayar, Shri V. P. (Chirayinkil).

Nehru, Shri  Jawaharlal (Allaha-
bad Distt.—East cum Jaunpur Distt.
—West).

Nehru, Shrimati Shivrajvati [Lucknow
Distt. (Central)]. '

Nehru, Shrimati Uma (Sitapur Distt.
cum Kheri Distt.—West).

Nesamony, Shri A. (Nagercoil).
Neswi, Shri T. R. (Dharwar—South).

Nevatia, Shri R. P. (Shahjahanpur
Distt.—North cum Kheri—East).

Nijalingappa, Shri S. (Chitaldrug).

P

Palchoudhury, Shrimati ila  (Naba-

dwip).
Pande, Shri Badri Datt (Almora Distt.
—North-East). -

Pande, Shri C. D. (Naini Tal Distt.
cum Almora  Distt.—South-West
cum Bareilly Distt.—North).

Pandey, Dr. Natabar (Sambalpur).

Pannalal, Shri (Faizabad Distt.—
North-West—Reserved—Sch. Castes).

(vii)

P—contd.

Pant, Shri Devi Datt (Almora Distt,~
North-East). :

Paragi Lal, Chaudhari (Sitapur Distt.
cum  Kheri Distt.—West—Reserved
Sch. Castes).

Paranjpe, Shri R. G. (Bhir).

Parekh, Dr. Jayantilal Narbheram
(Zalawad). )
Parikh, Shri Shantilal Girdharilal

(Mehsana East).

Parmar, Shri Rupaji Bhavji (Panch
Mahals cum Baroda East—Reserved
—Sch. Tribes).

Pataskar, Shri Hari
gaon).

Patel, Shri Bahadurbhai Kunthabhai
(Surat—Reserved—Sch. Tribes).

Patel, Shri Rajeshwar (Muzaffarpur
cum Darbhanga).

Patel, Shrimati Maniben Vallabhbhai
(Kaira South).

Vinayak (Jal-

Pateria, Shri Sushil Kumar (Jabalpur
North). .
Patil, Shri P. R. Kanavade (Ahmed-

nagar. North).

Patil, Shri S, K. (Bombay City—
South).

Patil, Shri  Shankargauda Veera-
nagauda (Belgaum South).

Patnaik, Shri .Uma Charan
(Ghumsur).

Pawar, Shri Vyankatrao Pirajirao

(South Satara).
Pillai, Shri P. T. Thanu (Tirunelveli).

Pocker  Saheb, Shri B. (Malap-
puram).
Prabhakar, Shri Naval (Outer Delhi

—Reserved—Sch. Castes).
Punnoose, Shri P. T. (Alleppey).

R

Rachiah, Shri N. (Mysore—Reserved—
Sch. Castes).

Radha Raman, Shri (Delhi City).

Raghavachari, Shri K. S. (Penukonda).

Raghavaiah, Shri Pisupati Venkata
(Ongole). .



(viii)

R—contd.

Raghubir Sahai, Shri
North-East cum Budaun
East).

Raghubir Singh,
Distt.—East).

Raghunath Singh, Shri (Banaras Distt.
—~Central).

Raghuramiah, Shri Kotha (Tenali).

Rahman, Shri M. Hifzur (Moradabad
Distt.—Central).

(Etah Distt.~—
Distt,—

Chaudhary (Agra

Raj Bahadur, Shri (Jaipur-Sawai
Madhopur).
Rajabhoj, Shri P. N. (Sholapur—

Reserved—Sch. Castes).

Ramchander, Dr. D. (Vellore).
Ramanand Shastri, Swami (Unnao
Distt. cum Rae Bareli Distt,—West

cum Hardoi Distt.—South-East—Re-
served—Sch. Castes).

Ramananda Tirtha, Swami (Gulberga).

Rams;sami, Shri M. D. (Arruppukkot-
tai).

Ramaseshaiah,
puram).

Ramaswamy, Shri P. (Mahbubnagar—
Reserved—Sch. Castes).

Ramaswamy, Shri S. V. (Salem).

Ram Dass, Shri (Hoshiarpur—Reserved
—S8ch. Castes).

Ramnarayan Singh, Babu
bagh \{?est).

Ram Saran, Shri (Moradabad Distt.—
West).

Ram Shankar Lal, Shri (Basti Distt.—
Central-East cum Gorakhpur
Distt.—West).

Ram Subhag Singh, Dr. (Shahabad
South). '

Ranbir Singh, Ch. (Rohtak).

Randaman Singh, Shri  (Shahdol-
Sidhi—Reserved—Sch. Tribes).

Rane, Shn Shivram
(Bhusaval).

Ranjit Singh, Shri (Sangrur).
Rao, Dr. Ch. V. Rama (Kakinada).
Rao, Shri B. Rajagopala (Srikakulam).

Shri N. (Paravathi-

(Hazari-

Rango

R—contd.

Rao, Shri B. Shiva (South Kanara—
South).

Rao, Shri Kadyala Gopala (Gudi-
vada).
Rao, Shri Kanety Mohana (Rajah-

, mundry—Reserved—Sch. Castes).

Rao, Shri Kondru Subba (Eluru—
Reserved—Sch. Castes).

Rao, Shri P. Subba (Nowrangpur).

Rao,  Shri Pendyal Raghava
(Warangal). ’

Rao, Shri Rayasam Seshagiri
(Nandyal).

Rao, Shri T. B. Vittal (Khammam).

Raut, Shri Bhola (Saran cum
Champaran—Reserved—Sch. Castes).

Ray, Shri Bivakisor (Cutfack).

Razmi, Shri Said Ullah Khan
(Sehore). ¢

Reddi, Shri B. Ramachandra (Nellore)..
Reddi, Shri C. Madhao (Adilabad).
Reddi, Shri Y. Eswara (Cuddapah}.

Reddy, Shri Baddam Yella (Karim-
nagar).

Reddy, Shri K. Janardhan (Mahbub-
nagar).

Reddy, Shri Ravi Narayan
(Nalgonda).

Reddy, Shri T. N. Vishwanatha
(Chittoor).

Richardson, Bishop John (Nominated
—Andaman and Nicobar Islands).

Rishang Keishing, Shri _(Outer Mani-
pur—Reserved—Sch. Tribes).

Roy, Dr. Satyaban (Uluberia).

Roy, Shri Bishwa Nath (Deoria Distt.
—West).

Rup Narain, Shri (Mirzapur Distt.
cum Banaras , Distt.—West—Re-
served—Sch. Castes).

S
Saha, Shri Meghnad Calcutta—
North-West).
Sahaya, Shri Syamnandan (Muzaffar-

pur Central).



S—contd.
Sahu, Shri Bhagabat (Balasore),

Sahu, Shri Rameshwar (Muzaffarpur
cum Darbhanga—Reserved—Sch.
Castes). - )

Saigal, Sardar Amar Singh (Bilaspur).

Saksena, Shri Mohanlal (Lucknow
Distt, cum Bara Banki Distt.)

Saksena, Shri Shnbbanlal [Gorakhpur
Distt. (North)].

Samanta, Shri Satis Chandra
(Tamluk).

Sangana, Shri T. (Rayagada-Phul-
bani—Reserved—Sch. Tribes).
Sankarapandian, Shri M. (Sankara-
nayinarkovil).

Sarmah, Shri Debeswar (Golaghat-
Jorhat). °

Satish Chandra, Shri (Bareilly Distt.
Southd.

Satyawadi, Dr. Virendra Kumar
(Karnal—Reserved—Sch. Castes).
Sen, Shri Phani Gopal (Purnea
Central).

Sen, Shri Raj Chandra (Kotah-
Bundi).

Sen, Shrimati Sushama (Bhagalpur
South).

Sewal, Shri A. R. (Chamba-Sirmur).

Shah, Her Highness Rajmata
Kamalendu Mati (Garhwal Distt.—
West cum Tehri Garhwal Distt,
cum Bijnor Distt.—North),

Shah, Shri Chimanlal Chakubhai
(Gohilwad-Sorath).

Shah, Shri Raichand Bhai N. (Chhind-
wara).

Shahnawaz Khan, Shri (Meerut
Distt.—North-East).

Shakuntala Nayar, Shrimati (Gonda
Distt.—West). -
Sharma, Pandit Balkrishna (Kanpur
Distt.—South cum Etawah Distt.—
East).

Sharma, Pandit Krishna Chandra

(Meerut Distt.—South).

Sharma, Shri Diwan Chand (Hoshiar-
pur).

(ix)

S—cond.

Sharma, Shri Khushi Ram
Distt.—West) .,

Sharma, Shri Nand Lal (Sikar).

Sharma, Shri Radha Charan (Morena-
Bhind).

(Meerut

Shastri, Shri Algu Rai  (Azamgarh
Distt—East cum Ballia Distt.—
West) .

Shastri, Shri Bhagwan Dutt (Shahdol-
Sidhi).

Shastri, Shri Raja Ram [Kanpur Distt.
(Central)].

Shivananjappa, Shri M. K. (Mandya).

Shobha Ram, Shri (Alwar).

Shreeman Narayan, Shri (Wardha).

Shukla, Pandit Bhagwaticharan (Durg-
Bastar).

Siddananjappa, Shri H. (Hassan'
Chikmagalur).

Singh, Shri C. Sharan (Surguja-
Raigarh).

Singh, Shri Digvijaya Narain (Mu-
zaffarpur—North-East),

Singh, Shri Dinesh Pratap [Bahraich
Distt. (East)].

Singh, Shri Girraj Saran (Bharatpur-

wai Madhopur).
Singh, Shri Har Prasad (Ghazipur

Distt.—West.)
Singh, Shri L. Jogeswar (Inner Mani-
pur).
Singh, Shri Mahendra Nath
ntral).

Singh, Shri Ram Nagina
Distt.—East cum Ballia

+ South-West).

Singh. Shri Tribhuan Narayan
ras Distt.—East).

Singhal, Shri Shri
istt.).

Sinha, Dr. Satyanarain (Saran East).

Sinha, Shri Anirudha (Darbhanga
East).

Sinha, Shri  Awadecshwar
(Muzaffarpur East).

Sinha, Shri Banarsl Prasad.
Sadr cum Jamui).

(Saran

(Ghazipur
Distt.—

(Bana-

Chand (Aligarh

Prasad

(Monghyr



S—contd.

Sinha, Shri Gajendra Prasad (Palamau
cum Hazaribagh cum Ranchi).

Sinha, Shri Jhulan (Saran. North).

Sinha, Shri Kailash = Pati
Central).

(Patna

Sinha, Shri Nageshwar Prasad (Hazari-
bagh East).

Sinha, Shri S. (Pataliputra).

Sinha, Shri Satya Narayan (Samasti-
pur East).

Sinha, Shri  Satyendra Narayan
(Gaya West).

Sinha, Shrimati Tarkeshwari (Patna
East).

Sinha, Thakur Jugal Kishore
(Muzaffarpur—North-West).

sSinhasan Singh, Shri (Gorakhpur
Distt,—South).

Siva, Dr. M. V. Gangadhara (Chittoor
—Reserved—Sch. Castes).

Snatak, Shri Nardeo (Aligarh Distt.—
Reserved—Sch. Castes).

Sodhia, Shri Khub Chand (Sagar).
Somana,_Shri N. (Coorg).
Somani, Shri G. D. (Nagaur-Pali).

Subrahmanyam, Shri Kandala (Vizia-
nagaram).

Subrahmanyam, Shri Tekur (Bellary).

Subramania Chettiar, Shri (Dharma-
puri).

Sundaram, Dr. Lanka (Visakhapat-
nam),

Sunder Lall, Shri (Saharanpur Distt.’
West cum Muzaffamagar Distt.—
North—Reserved—Sch. Castes).

Suresh Chandra, Dr. (Aurangabad).

Suriya Prashad, Shri (Morena-Bhind
—Reserved—Sch. Castes).

Swami, Shri Sivamurthi (Kishtagi).

Swaminadhan, Shrimati Ammu
(Dindigul). -

Syed Mahmud, Dr. (Champaran
East). "'

(x)

T

Tandon, Shri Purushottamdas [Allaha-
bad Distt. (West)].

Tek Chand, Shri (Ambala-Simla).
Telkikar, Shri Shankar Rao (Nanded).

Tewari, Sardar Raj Bhanu Singh
(Rewa).
Thimmaiah, Shri Dodda  (Kolar-

Reserved—Sch. Castes).
Thirani, Shri G. D. (Bargarh).
Thomas, Shri A. M. (Ernakulam).
Thomas, Shri A. V. (Srivaikuntam).

Tivary, Shri  Venkatesh
(Kanpur Distt.—North
Farrukhabad Distt.—South).

Tiwari, Pandit B. L. (Nimar).

Tiwari, Shri Ram Sahai '(Chhatarpur-
Datia-Tikamgarh).

Narayan
cum

Tiwary, Pandit Dwarka Nath‘. (Saran
South).

Tripathi, Shri Hira Vallabh (Muzaffar-
nagar Distt.~—South).

Tripathi, Shri Kamakhya Prasad
(Darrang).
Tripathi, Shri Vishwambhar Dayal

(Unnao Distt. cum Rae Bareli Distt.

—West cum Hardoi Distt.—South-
East).

Trivedi, Shri Umashanker Muljibhat
(Chitoor).

Tulsidas Kilachand, Shri (Mehsana
West).

Tyagi, Shri Mahavir (Dehra Dun
Distt. cum Bijnor Distt.—North-
West cum aharanpur Distt.—
West). '

U

Uikey, Shri M. G. (Mandla-Jabalpur—
South—Reserved—Sch. Tribes).

Upadhyay, Pandit Munishwar Dutt
(Pratapgarh Distt.—East).
. Upadbyay, Shri Shiva Dayal (Banda

Distt. cum Fatehpur Distt.).
Upadhyaya, Shri Shiva Datt (Satna).



v

Vaishnav Shri Hanamantrao
Ganeshrao (Ambad).

Vaishya, Shri Muldas Bhuderdas
(Al)amedabad—lleser\red—s:h. Cas-
tes).

Vallatharas, Shri K. M. (Pudukkot-
tai).

Varma, Shri B. B. (Champaran
North).

Varma, Shri Manik Lal (Tonk).

Veeraswamy, Shri V. (Mayuram—
Reserved—Sch. Castes).

Velayudhan, Shri R. (Quilon cum

Mavelikkara—Reserved—Sch.  Cas-

tes).

Venkataraman, Shri R. (Tanjore).

Verma, Shu Bulaki Ram (Hardoi
Distt.—North-West cum  Farrukha-
bad Distt.—East cum Shahjahanpur
Distt.-g-South—Reserved—Sch. Cas-
tes).

(xi)

Y—contd.
Verma, Shri Ramji (Deoria Distt.~
East).
Vidyalankar, Shri Amarnath (Jullun-
dur).

Vishwanath Prasad, Shri (Azamgarh
Dia;tt.—West—RmrvedH?ch. -
tes).

Vyas, Shri Radhelal (Ujjain).

w
Waghmare, Shri  Narayan Rao
(Parbhani).
Wilson, Shri J. N. (Mirzapur Distt.

cum Banaras Distt.—West).
Wodeyar, Shri K. G. (Shimoga).

z

Zaidi, Col. B. H. (Hardoi Distt.—
North-West cum Farrukhabad Distt.
—East cum Shahjahanpur Distt.
—South).



LOK SABHA

The Speaker
Shri G. V. Mavalankar.
The Depury-Sheaker
Shri M. Ananthasayanam Ayyangar.
Fanel of Chairmen

Pandit Thakur Das Bhargava.
Sardar Hukam Singh. -

Shri Upendranath Barman.
Shri Frank Anthony.
Shrimati Renu Chakravartty.
Shrimati Suskama Sen.

Secretary
Shri M. *N. Kaul, Barrister-at-Law.
Business Advisory Commitiee

Shri G. V. Mavalankar (Chairman).
Shri M. Ananthasayanam Ayyangar.
Pandit Thakurdas Bhargava.
Shrimati Renu Chakravartty.

Shri Satya Narayan Sinha.

Shri A. M. Thomas.

Shri Narhar Vishou Gadgil.

Shri Nageshwar Prasad Sinha.

Shri Purnendu Sekhar Naskar.

Shri M. L. Dwivedi.

Shri Raghubir Sahai.

Shri Asoka Mehta.

Shri B. Ramachandra Reddi.

Shri Uma Charan Patnaik.

Shri Jaipal Singh.

Commitiee of Privileges

Shri M. Ananthasayanam Ayyangar
(Chairman).

Shri Hari Vinayak Pataskar.

Shri Satya Narayan Sinha.

Pandit Munishwar Dutt Upadhyay.
Shri Dev Kanta Borooah.

Shri R. Venkataraman.

Shri Tekur Subrahmanyam.

Shri Nemi Chandra Kasliwal.

Committee of Privileges—contd.

Shri A. K. Gopalan.

Acharya J. B. Kripalani.

Shri S. S. More.

Shri Frank Anthony.

Shri Nemi Saran Jain.

Shri Ram Sahai Tiwari.

Thakur Lakshman Singh Charak.

Committee on absence of members
from the sitting of the House

Shri Ganesh Sadashiv Altekar
(Chairman).

Shri Ganeshi Lal Chaudhary.

Shri Ram Shankar Lal.

Shri B. L. Chandak.

Shri Paidi Lakshmayya.

Shri Mahendra Nath Singh.

Shrt Shiviam Rango Rane.

Shri Fulsinhji B. Dabhi.

Shri Bhagwat Jha ‘Azad'.

Shri Ram Das.

Shri U. M. Trivedi.

Shrimati Kamlendu Mati Shah.

Shri C. R. Chowdary.

Shri K. M. Vallatharas.

Shri Vijneshwar Missir.

Committee on Assurances

Shrimati Sucheta Kripalani (Chairman).
Shri Jaswantraj Mehta.

Shri T. B. Vittal Rao.

Shri K. A. Damodara Menon.
Shri A. E. T. Barrow.

Shri Anirudha Sinha.

Shri Radha Charan Sharma.
Shrimati Tarkeshwari Sinha.
Pandit Krishna Chandra Sharma.
Shri C. P. Matthen.

Sardar Igbal Singh.

Shri Basanta Kumar Das.

Shri Bhupendra Nath Misra.
Shri R. Venkataraman.

Pandit Lingaraj Misra.



Committee on offices of Profit
Lok Sabha
Pandit Thakurdas Bhargava (Chairman).
Shri V. B. Gandhi.
Shri S. V. Ramaswamy.
Shri K. Raghuramaiah.
Shri Vishwambhar Dayal Tripathi.
Shri R. V. Dhulekar.
Shri Anirudha Sinha.
Shri S. S. More.
Shri Kamal Kumar Basu.
Shri N. Ramaseshaiah.

Rajya Sabha
Shri M. Govinda Reddy.
Kazi Karimuddin.
Shri Amolakh Chand.
Prof. G. Ranga.
Shri, Rajendra Pratap Sinha.

Committee on Petitions

Shri Kotha Raghuramaiah (Chairman),
Shri Shiva Datt Upadhyaya.

Shri K. T. Achuthan,
Shri Sohan Lal Dhusiya.
Shri S. C. Deb.

Shri Liladhar Joshi.

Shri U. R. Bogawat.
Shri Jethalal Harikrishna Joshi.
Shri Ramraj Jajware,
Shri Resham Lal Jangde.
Shri P. N. Rajabhoj.
Shri P. Subba Rao.

Shri Anandchand.

Dr. Ch. V. Rama Rao.
Shri Ramji Verma.

Committee on Private Members' Bills
and Resolutions

Shri M. Ananthasayanam Ayyangar
(Chairman).

Shri Raghunath Singh.

Shri Nageshwar Prasad Sinha.

Shri Ganesh Sadashiv Altekar.

Shri Goswamiraja Sahdeo Bharati,

Shri Narendra P. Nathwani.

Shri Radheshyam Ramkumar Morarka.

Shrimati Hla Palchoudhuri.

Shri N. Rachiah.

Committee on Private Members Bills
and Resolutions—contd.

Dr. Natabar Pandey.

Shri Bhawani Singh.

Shri T. B. Vittal Rao.

Shri C. Madhao Reddi.

Shri N. Sreekantan Nair.

Committee on Subordinate Legislation

Shri N. C. Chatterjee (Chairman).
Shri S. V. Ramaswamy.

Shri N. M. Lingam.

Shri A. Ibrahim.

Shri Hanamantrao. Ganeshrao Vaishnav.
Shri Tek Chand.

Shri Ganpati Ram,

Shri Nandlal Joshi.

Shri Diwan Chand Sharma.

Shri Hem Raj.

Shri H. Siddananjappa.

Dr. A. Krishnaswami, .
Shri Tulsidas Kilachand,

Shri Hirendra Nath Mukerjee.
Shri M. S. Gurupadaswamy.

Estimates Committee

Shri  Balvantray
' (Chairman).

Shri T. Madiah Gowda.
Shri Amarnath Vidyalankar.
Shri Lalit Narayan Mishra.
Shri M. R. Krishna.

Shri Radheyshyam  Ram
Morarka.

Dr. Ram Subhag Singh.

Shri Raghavendrarao Srinivasrao Diwan.
Shri Satis Chandra Samanta.
Shri Nageshwar Prasad Sinha.

Col. B. H. Zaidi.

Shri Roshanlal Chaturvedi.

Shri Venkatesh Narayan Tivary.

Shri Govind Hari Deshpande.

Shri B. L. Chandak.

Shrimati B. Khongmen.

Shri Jethalal Harikrishna Joshi.

Shri B. S. Murthy.

Shri K, S. Raghavachari.

Shri C. R. Chowdary.

Gopaljee  Mehta

Kumar

"Shri V. P. Nayar.

Shri Bhawani Singh.



Estimates Committee—contd.

Shri P. N. Rajabhoj.
Shri Vishnu Ghanashyam Deshpande.
Shri P. Subba Rao. ’

General Purposes Committee

Shri G. V. Mavalankar (Chairman).
Shri M. Ananthasgyanam Ayyangar.
Pandit Thakur Das Bhargava.
Szrdar Hukam Singh.

Shri Upendra Nath Barman.
Shri Frank Anthony.
Shrimati Renu Chakravartty.
Shrimati Sushama Sen.

Shri B. G. Mehta.

Shri V. B .Gandhi.

Shri Satya Narayan Sinha.
Shri N. C. Ghatterjee.

Shri Kotha Raghuramaiah.
Shrimatl. Sucheta Kripalani.
Shri G. S. Altekar.

Shri U. S. Malliah.

Shri A. K. Gopalan,

Shri Tulsidas Kilachand.
Acharya J. B. Kripalani,
Shri Uma Charan Patnaik.
Dr. A. Krishnaswami.

House- Committee

Shri U. Srinivasa Malliah'(Chairman).
Shri Birbal Singh.

Shri Radha Charan Sharma.

Shri George Thomas Kottukapally,
Shri Digvijaya Narain Singh,

Shri Krishnacharya Joshi.

Shri N. Somana.

Shri Bhupendra Nath Misra.

Shri N. D. Govindaswami Kochiroyar.
Shri Raj Chandra Sen.

Shri K. Ananda Nambiar.

Shri M. S. Gurupadaswamy.

Joint Committee on the Salaries and
Allowances of Members of Parliament

. Lok Sabha

Shri Satya Narayan Sinha (Chairman).
Shri Bhagwat Jha ‘Azad’.

Shri U. Srinivasa Malliah,

Shri Diwan Chand Sharma.

Joint Committee on the Salaries and
Allowances of Members of Parliamen:
~—conitd,

Lok Sabhal--conrd.

Shri Jagannath Kolay.

Shri Govind Hari Deshpande.
Shri Nemi Chandra Kasliwal,
Shri N. C. Chatterjee.

Shri P. T. Punnoose.

Shri Asoka Mehta,

Rajya Sabha

Begum Aizaz Rasul.
Shri H. C. Dasappa.
Shri D. Narayan.
Shri H. C. Mathur.
Shri R. P, N. Sinha.

Library Committee

Lok Sabha
Shri M. Ananthasayanam Ayyangar
(Chairman).

Shrimati Sucheta Kripalani.
Shri M. L. Dwivedi.
Shri Uma Charan Patnaik.
Shri M. D. Joshi,
Shri Hirendra Nath Mukerjee.
Shri V. N, Tivary.

Rajya Sabha

Shri V. K. Dhage.
Prof., R, D. Sinha Dinkar.
Dr. Shrimati Seeta Permanand.

Public Accounts Committee
Lok Sabha

Shri V. B. Gandhi (Chairman),
Shri U. Srinivasa Malliah,
Shri Kamal Kumar Basu.
Shri Ramananda Das.

Shri Awadheshwar Prasad Sinha,
Shrimati Ammu Swaminadhan.
Shri S. V. Ramaswamy,

Shri K. G. Deshmukh,.

Shri Balwant Sinha Mehta.
Shri C. D. Pande.

Shri Diwan Chand Sharma.
Shri Y. Gadilingana Gowd,
Shri Uma Charan Patnaik.
Shri V. Boovaraghasamy,

Dr. Indubhai B. Amin, *



Public Accounts Committee—contd.
Rajya Sabha

Shrimati Violet Alva,
Diwan Chaman Lall.

Shri Ram Prasad Tamta.
Shri P. S. Rajagopal Naidu.
Shri Mohammad Valiulla.
Shri V. K. Dhage.

Shri B. C. Ghose.

Rules Committee

Shri G. V. Mavalankar (Chairman).
Shri M. Ananthasayanam Ayyangar.
Pandit Thakurdas Bhargava.

Rules Committee—contd.
Shri Satya Narayan Sinha.
Shri N. Keshavaiengar.
Shri Shiviam Rango Rane.
Shri Ghamandi Lal Bansal.
Shri Khushi Ram Sharma.
Shri Kotha Raghuramaiah.
Shri Satis Chandra Samanta.
Dr. N. M. Jaisoorya.
Shri N, C. Chatterjee.
Shri Bhawani Singh.
Shri Kamal Kumar Basu.
Shri K. S. Raghavachart



GOVERNMENT OF INDIA

Members of the Cabinet

Prime Minister and Minister of External
Affairs and also incharge of the De-
partment of Atomic Energy—Shri
Jawaharlal Nehru.

Minister of Education and Natural Re-
sources and Scientific Research—
Maulana Abul Kalam Azad.

Minister of Home Affairs—Shri Govind
Ballabh Pant.

Minister of Communications—Shri Jag-
jivan Ram.

Ministes of Health—Rajkumari Amrit
Kaur.

Minister of Finance—Shri C. D. Degh-
mukh.

Minister of Planning and Irrigation
and Power—Shri Gulzarilal Nanda.

Minister of Defence—Dr. Kailash Nath
Katju.

Minister of Commerce and Industry and
Iron and Steel—Shri T. T. Krishna-
machari.

Minister of Law and Minority Affairs—
Shri C. C. Biswas,

Minister of Railways and Transport—
Shri Lal Bahadur Shastri,

Minister of Works Housing and Supply
—Sardar Swaran Singh.

Minister of Production—Shri K. C.
Reddy.

Minister of Food and Agriculture—Shri
Ajit Prasad Jain.

Minister of Labour—Shri Khandubhai
Desai.

Minister without Portfolio—Shri V. K.
Krishna Menon.

Ministers of Cabinet Rank (But not
Members of the Cabinet).

Minister of Parliamentary Affairs—Shri
Satya Narayan Sinha.

Minister of Defence Organisation—Shri
Mahavir Tyagi.

Mipistcr of Information and Broadcast-
ing—Dr. B. V. Keskar.
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Ministers of Cabinet Rank (But not
Memebrs of the Cabinet)—contd.

Minister of Commerce—Shri D. P. Kar-
markar.

Minister of Aﬁricuhure—Dr. Panjabrao
S. Deshmukh.

/
Minister in the Ministry of External
Affairs—Dr. Syed Mahmud.

Minister of Legal Affairs—Shri Hari Vi-
nayak Pataskar.

Minister of Natural Resources—Shri K.
D. Malaviya.

Minister of Revenue and Civil Expendi-
ture—Shri M. C. Shah.

Minister of Revenue and Defence Ex-
penditure—Shri Arun Chandra Guha.

Minister of Rehabilitation—Shri Mehr
Chand Khanna.

Minister of Industries—Shri Nityanand
Kanungo.

Minister in the Ministry of Communi-
cations—Shri Raj Bahadur.

Minister in the Ministry of Home Af-
fairs—Shri B. N. Datar,

Deputy Ministers

Deputy Minister of Defence—Sardar
S. S. Majithia.

Dexil_ty Minister of Labour—Shri Abid
i

Defmty Minister of Rehabilitation—Shri
. K. Bhonsle.

Deputy Minister of Railways and Trans-
port—Shri O. V. Alagesan.

Deputy Minister of Health—Shrimati M.
handrasekhar.

Deputy Minister of External Affairs—
Shri Anil Kumar Chanda.

Deputy Minister of Food and Agricul-
ture—Shri M. V. Krishnappa.

Deputy Minister of Irrigation and Po-
wer—Shri Jaisukhlal Hathi.

Deputy Minister of Production—Shri
Satis Chandra. ’



Deputy Ministers—contd.

Deputy Minister of Planning—Shri
Shyam Nandan Mishra.

Dcfuty Minister of Education—Dr. K.
. Shrimali.

Deputy Minister of Finance—Shri Bali
Ram Bhagat.

Parliamentary Secretaries

Parliamentary Secretary to the Minister
of External Affairs—Shrimati Lak-
shmi N. Menon.

Parliamentary Secretary to the Minister
of Railways and Transport—Shri
Shahnawaz Khan.

(soxviii)

Parliamentary  Secretaries—contd.

Parliamentary Secretary to the Minister
of External Affairs—Shri Jogendra
' Nath Hazarika.

Parliamentary Secretary to the Minister
of Production—Shri Rejaram Giri-
dharilal Dubey.

Parliamentary Secretary to the Minister
i)(fhExtemal Affairs—Shri Sadath Ali
an,

Parliamentary Secretary to lhe‘Minisler
of Information and Broadcasting—
Shri G. Rajagopalan.

Parliamentary Secretary to the Minister
%f Education—Dr. Mono Mohon
as.
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(Part II—Proceedings other than Quuﬂons and Answers)
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Vol. I'] First day of the Twelfth Session of First Parliament of India [ No. 1.

1

LOK SABHA
Wednesday, 15th February 1956.

The Lok Sabha met at Ten Minutes
Past Twelve of the Clock.

{MRr. DeruTY-SPEAKER SHRT M. A.
AYYANGAR in the Chair]

QUESTIONS AND ANSWERS
(No Question.. Part 1 not published)
PRESIDENT'S ADDRESS

Secretaly : Sir, I beg to lay on the
Table a copy of the President’s Address
to both Houses of Parliament assembled
together on the 15th February, 1956.

President’'s Address

awERfy ;. §Eg ¥ SO, q6X %
TH A% §% & @99 uF A< fET ww v
qanm W g AR AN @ &)
T sy, A wras & gfer &
Ty gaR fad gaq woor I ST W
W@ £ | TRET o A EEg awT
frre ad & wusl 91 anAATEl B FAY
9T g% WTAT & €79 W ana ¢ 1 fe%
A, agd w § Wi /W@ § ¥y o
ged WA wer g fam & garor aifea
& AT w@TAIEE 1w ST W g
gy, 9 qar O oo ¥ @ QAT
F@T A1fg@ | oA f T TH AT HY [A-
N H I & g T A frow g
afgd ok 7 Qi gy W &ar anfgd |

fael & goTX awaew o Adge
FXE 1T ad F aga ¥ A F amq g

sgar W agwrar § 3fg gt & W W
o & v @ 59 ff TR ¥ AW W

2

@ g, fadeht T wer 9w w1 ufws 9}
FA W § 1 aga ¥ & ¥W AW g
2w § wewrfa wfafa wmd, forr § Tt &
afuafa, sam &h o fRw w5
wfre & 1 gW A T AEEEl &1 aed
Fama far 1 g AW WA R §ET
®7 ¥ otfaga d@w, dxewdafen, aes,
afegar, gmenfaar, @t WX faw
£ FEIE-ATT XA\

anffa wgmfgn agranfacsr g
A o arg, AT @ & g ¥ W
ar dgaT gk | 9w & fww & gTQ
W gF a9 firx AR AT OF 94

gt ydfa @t 1 g ff &
wgraenfaaw wger i faew qrg aur

afgswdy g & @ AW F wEHT §
AT W AT & w0 & A wvEew
|1 ¥t wfew g3 & @ & + # ag wTT
s g e wgmwfen &1 asawe Swfa
q9T FIRAT FT LT & |

A qor afeeft ofeema & dfy
Twmt @R W AT aqy qferT #
aer qreax gy frgwt o wfes
ot 7| & fad oifeer & a9 gl
Ty aEN Y & | T & qrft & ey
& wrel w1 fvera 77 & fog ame
wft o ar & | o s
wagwte & 7" § OWEIT &1 T

A
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[+ oregafar ]

q&f arfreara & v A frerel W
I H WA § OTHA o § qga A
g ey ddi g 1 ® %
Tga ¥ wEg e € e w1 aee
W 9T g@E AT Far § | afewsft S
T 93 9T & wIfas WX g, we 99
A1 o wfas W Tg7 s 9w wr
T g@R qUE W w3 @ 6
qiffear AT FIF IT FA FT T
A & fod quifaa sy s fom &
w4 fer @ <@ é

T R A 3w g R o 7 -
et aferdl  awE ® guwe & fog
g et geTEt F arasE, g
THTT F AT 1 FAOGATE FTaavg
AT ®1 7€ W IZ GO THA S HAH
1 gafraeady Afs &1 Fwax
qF @ A TR F I A oA
ara g fr agwr o wafoer & afae
T g § dwd gy gime afet B
I & N FgT (A9 ¥ ¥ AT &
¥ g g 5 e & afewmt gdme
W FT TH HT

uftrar s T & 2t w7 A gEHEE
argn & gur ar, o # ¢ et & AW
forar, 99 &1 @n@ 7 ¥aw ofwar €
% #g oA & &9 # fwar mar afew
IY FER & CF  HEAYW gEAT AT
mr & 1 avgn & o ofamfew wge #
aigor & AT o § w9 faeg &1 F
ST AT 8, I & WA ge § qw
a4 aret o 3 9 78 afg wmr g
f& ¥ ot gregEl # gawm & fag
T fagr & wfa " el agqm
! W & fog ofeager gfewr 6T
Afa &1 qwaE

15 FEBRUARY 1956
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T g w wmr & 5 oo |
TS FIee § ofrer € eamdivar Wi emmas
#T TAT & qH WK A AW wGgHIA
qYT FYF U F A AW & qIT qqAC
Fr1 frdmre & @ 1 oftwsl) s
¥ o W F ff $Y 39 T T wy
YEATS qT Y § WK AL @ By wr
2 fr gwfa &t o wafe s aqfae Nemew
fvr W eT FFE HT IAEIT AT
¥ 37 prn & ft fam s e @Y
aToEHE wfrafas qEa & ged &
qamgr & oft vty ® sofa w1 gw
T w1 )

gV T JUT Eaey AT & §9
¥ gEe & @na 5@ § W1 W St
# far gy fadwr & o wgeayet qur ofa-
gifes qwaw faar & 99 &t s
FE & | XY THR A FIA UG F
qq S eAteE A wfie <
ford & | fooy & ama o gw & a0 7 wfw
!E

T q@I 7 I o TR ¥ ¥9
agpfa wwe A § M wiafwafs qmew
& 9 ¥ free @y @R AT g 6T
@ ¥ | 37 ¥ fadiw =7 ¥ ogAifaaT, et
foar sz Ao o wfes & 4

A g #7 ag 3¢ fawaw ¢ fs
aifragel a1 Wt TS @
& T awaTdl # FRAEAGEF W Ifeq
I ¥ YEWTET AT AT E

AYFT A AT FA FT X ¥F q09 X
forq sz w@r € f5 saeqaT & SR
w1 7fi® WOE FA F gAWA A TEAA
ff § 37 & T WX TW I §og @
T FEE & @ aC @ e g )
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g% @ arm ¥ fagy gt & fF gae Ay
¥ arq gark free ag, Aurer s w
aqr wrayfenr, a9y, Hfqar @i SEa
W 57 el § wifaw & | gF T ama
Tga 3@ g 5 oo WX s s
ez W qEar & fod wdt f efirar
Y | X9 GHEIT §7 gIARE $T A qR
WEF 9O w9 fawe wfaeq &
gEH & gaW Y W IEHATA®  NAeT
TR

A TER B @ AT wT W § R
qF g wATCR quT 19 F & -
WA T & fad @ oaw S o
for mt @, Wiz =& fam & Y wafa gf
oY, Ig WET AE) 93 gHY & | "I Are-
T & IO gEEET A @9 & A gt
geaform &, 3 ¥ g & fag faw
#1 fawg § | wfagd am & fag
¥ g X 9 TqA Fa

IR § gROgE wEm A, 39
gueATHl & AR, @-@ WK e
¥ #rq § Sfaa daieews soifa & 2 )
Serar f wgre wfeaal @ q97 e ¥
grag At Tat 4 fm awfas faoerd
F1 @F fFar a1, fgaew & w3 ®Y
A< & Wy Wl & § | AN & gy
q ft qrQ sfeargal & qwAT HIAT

15 FEBRUARY 1956
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g T ¥ AW & afgswe W)
0 ¥ favg sara-aradt wfaesw, 3%
qf & AT awroE: o, searfoey
T HOY #Y A ) § 1 A gw
q TG & TEENT q, A W F qgwa @
qgwsg § quT 39 § age @ feafw
# guR FA #r ufew ¥ wigw Awr
it oY feufa fam-mfe & fag dwam:
TR % § |

wq faamey, @ af & & feafa
#, fafas afo-fafeal qar avem, fasiy
7 ¥ 9T G F geqE) F grHew,
¥ FACAET, FIGEN GETT AT § | qH WX
¢ fr og wrfa 9y 7Y @ o | o Ew
¥ ¥aT 39 qrar w § 1 Fromefer
& g | qa § g 79 o wm T
o g% & A A § Mage F w7 ¥ gEw
AT Y T AT TH § | gATR AW & 5
2 & qrg qoE Pfige wEw W @
frey, fawafa & feufe & o feme
ZAT & 99 & Freor 3T F ZWL A &
ofr et awesl WT qroeator g
FT s 9T T FWTT 92T ] ! '

afer & dgem WK ST @ W
W 9T wreifea dfw st o Afr
fadty &7 ¥ afrsft ofean &, feafe fardy
¢ fo & ST v U @Y F @ oW
g ulx oftesit dfear & T weTE
FER A | TH F SO WUAT Ty
¥ fre g off famm g€ & 1 aE A
af ¥ W g aga whvs ax gur @, St
gw aferor-gF wftrar-ageen-aw & gur a7 |

9T gEaEiy o f owafy ow
Feraefy qrorT du AR F e W E |



7 President’s 15 FEBRUARY 1956 Address 8
[ =t Tregafa ] ¥ FACAeY AW & qET § gl & g &
et T NP wiaer qofads & 9% & | & qoed

# ATAAT FT ITH AT & W W & qft-
UTHEARY gATX TN #T WY-5qATAT &Y
gt # Atz =t 91 g7 § | aFe T
& ey § wf fawal & g0 AW ag W@
g o iy s 7 (= wfawa € gf
g% & | s vafa & ¥y s
W Ffy gro saA 7y whowa
#r 3fg g€ & | ug fadiw ooy &Y amw
& s F7 I@TEA R0 sfowa a7 AT E—
o a3 on fr faeaerd aw & gax
wE W qEm A gfaw A § oad
aeardt & 1 g faufeaY & srov afa
¥ gfa & aoee 7 o 3w & o wfes
i A 9 w1 fear & S A waEr
FETE )

gATT 49 TW AW | FROOATR & AR
9T JUT ¥V AT FET § W fagw
¥ ¥ IQREA F TG THC agen ¢ 6
A e & oftsr wwa g &% | dR &
faq wfes Qurme S9dew HE w T
THIYTN WET FT & | GEAAE HT
#F wfaw fawe ox, fadewc smaroqE
U wi wefiet & fmior & Son &
forg o, afes I e g 1 g &
7 T AR AR T™E & FREW WK
- qrdr faoet w91 & dAC FF AW F-
|qH & w1 fveg fear € ) 98 9919 9%
am & afvor qEat 1 odFwwr  fEr
sraT fow & fe 2w # fafge awal Y
I & AT 97 &R oA o wfuw
o ™ S &% WHTT &7 STHN
FT AT &7 FF # T &, IRA 7
g fafeqt gx wufes s fear smawr
forr & wfts ¥ s gra aw aF | fasiowz
FET W FrRr 9 w3 fear g
aTETiEE QAT S U faer A

T I @ AT F wfew faga
o i | s & fF feira Qo Y
wafg & 77 q% @ qeAT § gRe
WM F A o g AN o g o

T/ |

O QAT TR QAT 7 w9
wfes AgeEsay & o I T A
¥ fog 3w & A #Y ags A1 wdar wE
ofyw . 7 FET ZPT 1 gWTOAR ¥
A T GE FY TGYAT, NG W
&1 yfaa @< aw e W% 3w & wft
Taferl & fau gwm wEe—eq @t
wrewt # 9 FF & faw wftogH aga
TG FT A & | TG W WG F T
¥ wT g & 1 gard Iwfa & wrron
AR TET qET & fgw ST wgEwar w1
wfa® fawwor g | g9 =Wy qrAr Ay
oF Afae a7 7 qF § W uE 0% W
wrafauias g e 1 W awd
e & | 9 gnear gw A o At &
qTR ¥ g, 99 ¥ g W A g, WiH-
faeara # wraeT S et & W wirew
¥ fad gaTR W< ST FT HEIE g g |
ferg, Swfe #7 ok fawxr & wfa &
AT WX dgaw & fod wow Foe
¥ QA FIA X FF EATQ @wWAT T
WY gATE Wi ggar Wi owar geir i
o st & wfa gwrdy wrear qur A
WTEAT & AT gherr &1 wrertmer
a9 g § | 99 AT T U WL
grawfAs ¥ar F1 Wi & faan, fom &
FHLAEY gH @NEAT TS FT 98§,
AR s T g oA G &
g FT41 § GUAr AR R w5 €
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Ed quadfa AT & wew A
AT 79 ATE THT WA ¥ 47 Feame,
§ FOT =9 wius ImuTw, ¥ 9 feamEre
7% faorel), I FUT 30 9T 27 FR T
ufys g, oF & ko aF W
£ FAT 27 JATEA g %, O § 33
are 77 #1 qfg, dHT A YR A9 T WY
gfg ok sfw &< & g a@ @ w
gfg | = & ot & 5 A€ Ao
¥ FEaET TF ®UT ARGl 7 U
o #fy & 77 s faew

T & FY W F G ZTT F gEA|
¥ R AT A.geT &, St f wTy @ A
A g v ) wet W & sfe e
SHAgfRs A AT gg ag o
¢ fr g wgr A qw g A Ay &
o\ w7 & fog o St facrma € 1 Tl
¥ qTieA % Ageq faww g s
¥ fra wxafe Wi afeomnr wifim g,
frg W o v & wfasg & s A
g & wea # fiwr-faio w1 ag
HTHET A9 & | qg Ty waAmic g fr gw
e, wfg Wi T g
gaxs wfaw o & faar v 2w &y
AT ALY Jor @G | F & ANt A gW
q g Amfaal g ST w7 T wqd
ARATHT ®Y 2@T & | W A TG TN
FARfEy F a9 A0 F 719 W 9qFw AT
qqT wafgeEr ® wrAATHT 1 IE@ g
o Far & | sl A WAE] T gH gFel
T GTHAT AT qCT § I EA 7 I 9%
fawg qrf & | ww o gt U WK
AN ®Y qdET FT GWT W & | 99
s wewt s gl 9C TW AT &
o ww  wwd §  q ga fva  fe
1Y 5 I} 9T ITH FEOAT H AT
¥ frae 76 o< ¥@ "W 2w & fga e
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fom & gw aw & 0 FoT TR
&, T g & | R 3¢ A e g R
7g wug A o i quw A folg w4,
% A 9§ @ § '@ w9 |

dar ow w5 fafeg &, w@ & qEA
eriifae &% 1 Tog &% a1 fagr mr €
w1 aga aiw faam & arg 38 e R
Mam-aT SaEm & qREEOT A
fream fagr & 1 wfew sy &
w7 § s qfesdy geedl & fgad & e
T ATE O werRw wrd feaqr oAt
fog & wqa @ waEw ® e
F@ F wHF g R farmar g
9wy wiufae 7 ofafas
70 & fod g & oF fadaw qog &
guer @7 A | kg 98 o sWar
& s T waEm & fgg & fag v
WX g §ET SN W & WA
g

urad-srgedT S &Y aqr @e-
gr Jurt & sgam &7 owfy & ¥
gTHTT aga Wgw Y & | emo-qarey
#1 Jftr, 37 & T WX IT A IHT
T@q 9T I 7§ & oy sy
gfafeal gra s &1 d@afsa s@ &
fadus gog & qwer Safeus faar g

TegY & geT & avaey § AT aETT
o fagas O w40 | qog & v wE
fadaw & o & & g9 9 wa< afufwai
faae T a9 & | fgR o g W
famfat & swma § w1 g0 g S9
ot ft @ faolal & were, oforfore
wfeal qur  wgee arfeenfaa €
gt & e F37 ¥ ¥g o Fawr @m
seta-amae # fawfar & wAEe
gy ST 97 o araeeE aEgt
9T FT TR & g | fqar-araesy
qETy T F A @ AT
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ofY Tregafe |
Eﬂﬂﬂw&ﬂ,@ﬁ'ﬂ'{*ﬂﬂ ™%
I I e, g, deg & aww @

TR ) & T AW E
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The President: Members of Parlia-
ment, 1 am happy to address you once
again and welcome you to the new ses-
sion of Parliament. The past year has
been one of considerable endeavour and
achievement for us, both in the
domestic and the international spheres.
Our people and Parliament may, with
reason, look upon them and their own
labours with satisfaction and cautious
optimism. There have been, however,
events at home and abroad, and certain
developments which must cause us ap-
prehension. These we must meet with
courage, patience and redoubled efforts
and remind ourselves that there is room
neither for complacency nor for des-
pair.
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Our relations with foreign countries
continue to be friendly. During the year,
ﬁrcater understanding and co-operation
ave developed with many of them, and
there is also increasing appreciation of
the approach that we strive to pursue.
We have had distinguished visitors from
many countries visiting us, including
many Heads of States and Governments,
Prime Ministers and Foreign Ministers,
and we have been happy to welcome
them in our midst. My Prime Minister
paid official and goodwill visits to the
Soviet Union, Czechoslovakia, Poland,
Austria, Yugoslavia, ltaly and Egypt.

We were deeply grieved at the death
of His Majesty King Tribhuvan Bir Bik-
ram Shah of Nepal, in whom our country
has lost a good friend and Nepal an
enlightened and courageous king. The
recent visit of His Majesty King
Mahendra Bir Bikram Shah and his
gracious consort has further cemented
the warm and friendly relations between
the Indian and Nepalese peoples. I wish
his 'Majesty a progressive aend pros-
perous reign.

With Pakistan, negotiations to renew
rail traffic between India and West
Pakistan and to liberalise the Indo-
Pakistan visa system have been success-
fully concluded, while negotiations in
regard to the canal water dispute are
being continued. Agreement has also been
reached in regard to moveable property
of evacuees. :

The exodus of population from East
Pakistan into India has lately increased
in numbers and causes us much concern.
This is a human problem of great mag-
nitude, with tragic significance to large
numbers of people. The State of West
Bengal, already heavily burdened, has
to shoulder this additional burden. My
Government will continue to hope that
the Pakistan Government will take ap-
propriate measures to alleviate the cir-
cumstances which lead to this exodus.

My Government regret that, in spite
of our peaceful approach to the solu-
tion of the problem of the Portuguese
colonies in India, the Portuguese
Government have made no response
and persist in their methods of colonia-
lism, suppression and terrorism. My
Government deeply regret the reference
made by the Secretary of State of the
United States to the Portuguese con-
quests abroad as ‘provinces' of Portugal
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and the further implications that they
are an integral part of the country of
Portugal itself.

The Conference of the countries of
Asia and Africa at Bandung, at which
twenty-nine countries were represented,
has been hailed not only as an out-
standing event in Asia, but is also re-
cognised as one of world importance.
The Bandung Declaration, which is a
historic document and to which the
world has paid much attention commits
the participating countries to the out-
look and policy of peaceful approach
for the solution of all problems and
for the furtherance of world peace and
co-operation.

In the continent of Africa, my
Government hope that self-government
and independence will soon be an estab-
lished fact in the Gold Coast and that
that country .will be enabled to become
an equal partner both in the Common-
wealth and the United Nations. Some-
what signilar developments are takin
place in some other parts of West Af-
rica, and my Government hope that
this progress will gather momentum and
that the example will spread to the
other parts of Africa now under colo-
nial rule. We welcome also similar
developments in Malaya.

We welcome the emergence of the
Sudan as a free and indecpendent Re-
public and we pay tribute to the notable
and historic part played both by Bri-
tain and Egypt in this development. My
Government have established diplomatic
relations with the Republic of the
Sudan. We have also concluded a treaty
of friendship with Egypt.

My Government have declared their
sympathy with the struggles of peoples
who strive for their liberation from
colonial rule and, more particularly, in
respect of the peoples of Tunisia, Al-
geria and Morocco. It is the firm belief
of my Government that in the peaceful
approach and negotiations for reachin
agreed settlements is alone to be foun
the right and hopeful way for the solu-
tion of these problems.

The recent session of the United
Nations has been notable for breaking
the deadlock in regard to the greater
universality of its membership. Sixteen
new nations have been admitted. We
are particularly happy that among these
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are our close neighbours, Nepal and
Ceylon, as well as Cambodia, Laos,
Libya and Jordan. It is a matter of deep
regret, however, that Japan and Mongo-
lia still await entry into that organl-
sation. My Government will use their
best endeavours to assist in resolving
this problem, and also look forward to
}he admission of the Sudan in the near
uture.

My Government regret that the prog-
ress achieved as a result of the efforts
of last year to bring about negotiations
and to resolve differences between the
United States and China has not made
much headway, and observe with con-
cern that the alternative to a negotiat-
ed settlement is fraught with grave pos-
sibilities. My Government will continue
to use their best endeavours to advance
the cause of peaceful negotiations.

In Indo-China, the work of the In-
ternational Commissions in regard to
supervision and control has been rea-
sonably satisfactory, despite certain in-
cidents. The political solutions agreed
to at Geneva by the great Powers, as
well as the parties concerned in Indo-
China itself, however, stand challenged
in respect of Vietnam and have en-
countered serious difficulties in Laos.
The Commission is confronted with this
problem even in its tasks of supervision
and control. My Government hope that
the parties concerned and the two co-
Chairmen of the Geneva Conference,
as well as the other powers involved,
will use their best efforts not merely to
maintain the a.mistice, but to further
real political settlements which will
contribute to the welfare of those coun-
tries and the stability of Asia and re-
move the menace of conflict, the
bounds of which it is not easy to
foresee.

In the Far East and Asia generally,
the continued exclusion of China from
the United Nations and the trade and
other embargoes and discriminations
imposed against her, make for instabi-
lity and conflict. My Government will try
their utmost, in common with like-mind-
ed governments, both at the United
Nations and outside, to help to remedy
this situation which continues to be
perhaps the gravest threat to world

peace.

The world si;uation, as a whole,
has shown considerable improvement
during the year, as a result of various



15 President’s
[Mr. President]

developments and conferences and not-
ably the Conference of the Heads of
four Governments at Geneva., We regret
that this progress has not been conti-
nued and there has been some deterio-
ration. No actual progress has been
made in respect of disarmament or the
allaying of the hostilities and fears of
the cold war. Our own country conti-
nues to have friendly relations with all
countries, but this deterioration in the
world situation has had adverse results
in the development of peaceful relations
and co-operation in our part of the
world also.

More particularly, the policy of
military pacts, based upon balance of

wer and mutual suspicion and fear,
as led to deterioration in Western Asia,
created division in the Arab world and
resulted in the building up of arma-
ments in Western Asia. This causes us
‘concern even on our near frontiers, We
deeply regret the conclusion of the
Baghdad Pact as we did that of the
SEATO.

The period of our first Five Year
Plan will soon come to an end and my
Government have been actively engaged
in preparing the second Five Year Plan.
The success of the first Plan has pro-
duced confidence in our people and has
laid the foundations for a more rapid
growth of the national economy. e
targets of the first Plan have been in
many cases exceeded and the national
income has risen b{l 18 per cent. In-
dustrial production has increased by 43
per cent. and agricultural production by
15 per cent. It is particularly satisfac-
tory that the production of foodgrains
has increased by about 20 per cent.,
even though there have been dis-
astrous floods in North lndia and cyc-
lones caused havoc in the south of
India. I should like to pay a tribute to
the work done by Government, and
even more 50 by the people themselves,
in repairing the damage caused by these
calamities.

Our objective is to establish a socia-
list pattern of society and, more parti-
cularly, to increase the country's pro-
ductive potential in a way that will make
possible progressively faster develop-
ment. The question of providing more
employment is of vital importance.
Special stress has been laid on enlarging
the public sector and, more especially,
on developing basic and machine-mak-
ing industries. Three new major iron
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and steel plants and a plant for the
manufacture of heavy electrical machi-
nery have been decided upon. It is pro-
posed to carry out mineral surveys on
an extensive scale so as to discover and
exploit the potential resources of the
country. With a view to creating em-
ployment as well as the production of
many types of consumer goods, reli-
ance will be placed on labour-intensive
methods of production and, more parti-
cularly, village and cottage industries.
The Community Projects and the
National Extension Service have already
produced revolutionary changes in many
of our rural areas. These will be conti-
nued and expanded and, it is hoped,
that by the end of the Second Plan
period, they will cover nearly the whole
of our rural area.

The second Plan is more ambitious
than the first Five Year Plan and in-
volves a far greater effort- on the part
of our people. We have a long way to
go before we reach our objective of a
socialist pattern of society and the
national income has been raised to an
adequate level and there is equal op-
portunity for all. But we are well set
on the road to progress. The basic
criterion for determining our lines of
advance must always be social gain and
the progressive removal of inequalities.
We have arrived at one stage of our
journey and we are now going to em-
bark upon another and more fateful
one. The progress we have made dur-
ing the past yecars gives us satisfaction
and a sense of self-reliance and hope
for the future. But our capacity to
progress as well as to make any useful
contribution to world peace and co-
operation depends upon our economic
strength and our unity. It depends on
our sense of nationhood and our devo-
tion to the basic ideals and principles
which were laid down for us by the
Father of the Nation, Without that
indomitable sense of national unity and
that spirit of dedication tp the common
cause, which enabled us to achieve in-
dependence, we can neither attain prog-
ress nor serve the larger causes of the
world.

The targets of the second Five Year
Plan include: new irrigation of 21 mil-
lion acres, additional 10 million tons
of foodgrains, an increase in power
generation by 3.4 million kilowatts, an
increase in the production of coal by 23
million tons so as to reach the target
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of 60 million tons in 1960, an increase
by 3.3 million tons of finished steel,
5.2 million tons of cement, and ap ad-
ditional 1.7 million tons of fertilizers.
It is expected that as a result of the
new schemes, additional employment
will be provided for 10 million per-
sons in industry and agriculture.

Recent events in some parts of India
have caused me dgreat distress, as they
must have pained all of you also. In
our legitimate love of our languages
some of us have forgotten for the
moment that this great land 1is our
common heritage and our common
motherland. The reorganisation of
States is an important matter and we
must apply all our wisdom and tole-
rance to it; but, in the larger perspec-
tive of India and of India’s future, it
is a small matter what administrative
boundaries we prescribe for a State.
Above all, there can be no progress
for our country if we do not adhere
to non-violence and tolerance and to
the basic fhtegrity which makes a peo-
ple great. We have witnessed, in recent
years, great achievements by our
people. We have also witnessed some
of our old failings still coming in our
way and encouraging the spirit of se-
parateness and intolerance. Many a
time in the past, we have had to face
and have overcome severe crises, and
again we aré on our trial as a nation
and as a people. We shall succeed only
by adherence to our old principles and
ideals. 1 earnestly trust that you will
consider these matters in  spirit of
broad tolerance, always keeping in view
the greater good of this great country
of ours which we cherish and wish to
serve. 1 hope also that, whatever Par-
liament, in its wisdom, decides will be
willingly accepted by all our people.

As you are aware, the old Imperial
Bank of India has been converted into
a State bank and my Government, after
careful consideration, have decided to
nationalise the life insurance business.
As a preliminary step and in order to
safeguard the interests of the policy-
holders during the interim period, an
Ordinance was issued last month vest-
ing in the Central Government the
management of life insurance business.
A Bill will soon be placed before Par-
liament to convert this Ordinance into
an Act. ] have no doubt that this step
will prove to be in the interests of the
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blic as well as of insurance and will
a step towards the socialist ideal
we have before us.

My Government attach importance
to the reorganisation of rural economy
and to the development of co-operation
tives, both in agriculture and in small-
scale industries. Legislation for the
Eurpose of organising agricultural mar-
eting, processing, warehousing and
production through co-operation will
be introduced in Parliament.

My Government will introduce a
Bill in regard to the reorganisation of
States. There are a number of Bills
pending before Parliamept, some of
which have been considered by Select
Committees. There will be legislation to
amend the lists of the Scheduled Castes
and Scheduled Tribes in the light of the
recommendations of the Backward
Classes Coinmission and their examina-
tion by my Government. Legislative
proposals in regard to the levy of sales-
tax on inter-State transactions and on
essential goods, as recommended b
the Taxation Enquiry Commission, will
also be placed before Parliament.

Three Ordinances, which have been
promulgated since the last session of
Parliament, will be placed before Par-
liament. These are:—

(1) The Representation of the People
(Amendment) Ordinance, 1955; '

(2) The Life Insurance (Emergency
Provisions) Ordinance, 1956; and

(3) The Sales-Tax Laws Validation
Ordinance, 1956.

A statement of the estimated receipts
and expenditure of the Government of
India for the financial year 1956-57
will be laid before you.

We shall celebrate this year a very
significant cvent. Two thousand five
hundred years ago, one of the greatest
sons of India, the Buddha, attained
parinirvana leaving a decathless memory
and an eternal message. That llving
message is with us still in all its truth
and vitality. At no time in the history
of the world was it nceded more than
now when we are confrontcd by the
terrible threat of the atomic and hydro-
gen bombs. May this message of tole-
rance and compassion of the Buddha
be with you in your labours.
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MESSAGE FROM THE SPEAKER

Mr. Deputy Speaker: 1 have received
the following message from the hon.
Speaker:

“Dear Mr. Deputy-Specaker,

I have to reﬁuest you kindly
to convey to the House my apologies
for my inability to be present at the
opening of the present session of the
Lok Sabha, as also for some subsequent
period on account of the condition of
my health. 1 extremely regret that I
should not be able to serve the House
for reasons beyond my control. The
House is probably aware that 1 have
had an attack of coronory thrombosis
in the last week. My medical advisers
have prescribed me absolute rest in
bed.

It is difficult to say, just at the
moment, as to exactly when 1 shall be
able to attend at the meectings of the
House. ’

In the circumstances, I trust the
House will forgive me for my inevi-
table absence until I am enabled to
recoup my health completely and join
my duties as before.

Yours sincerely,
G. V. Mavalankar.”

May 1 convey to the hon. Speaker
the prayerful good wishes of this
House for his speedy recovery so as to
.enable him to return to this House and
to the Chair which he so honourably
-occupies ?

/' DEATH OF SHRI NATESAN

Mr. Deputy Speaker: I have to in-
form the House of the sad demise of
our friend Shri P. Natesan who was a
sitting member of the House. He passed
away at 5-30 p.m. on the 4th January,
1956, at his residence in Madras. He
was about 64 years old. He had been
a member of the Madras Legislative
Assembly from 1937 to 1952, He was
a sitting Member of this House since
1952,

We mourn the loss of Shri Natesan

and 1 am sure the House will join me

" in conveying our condolence to his
family.

The House may stand in silence for
a minute to express its sorrow.

The Lok Sabha stood in silence for a
minute.

QUESTION OF PRIVILEGE

Mr. Deputy-Speaker: The Secreta
will now report about the President's
assent to Bills.

Shri N. C. Chatterjee  (Hooghly):
Before we proceed to any other busi-
ness may I draw the attention of the
House to an important matter which,
in my opinion, .is a matter which in-
volves privilege of the House and
privilege of a Member of Parliament ?
In the Bulletin of 31st January, 1956
you will find a letter from the District
Magistrate, Mathura, addressed to the
Speaker in which it is stated:

“l have the honour to inform
you that I have found it my duty
under section 124A(117 of the
Indian Penal Code, to direct that
Babu Ram Narayan Singh, mem-
ber, Lok Sabha, be arrested for
delivering a seditious speech against
the Government on [0-8-1955, at
Mathura.”

I beg to draw the attentson of the
House, and you know Sir, that it has
been already declared by the Punjab
High Court in the case of Master Tara
Singh that Section 124 is repuﬁnant to
the fundamental guarantees which are
enshrined in article 19 of the Consti-
tution and that is no longer legal.
Sir, it is very important becausc if any
Member of Parliament can be arrested
for delivering a seditious speech only
against the Government then many of
the Members of the Opposition will be
in that difficult predicament—almost
all of us. Sir, what I am submitting is
this. This is something which is basic
which involves the fundamental right
of citizens and if for the offence of
making a speech against the Govern-
ment a Member of Parliament is de-
tained and is put in jail that involves
a matter of privilege and it should be
taken serious notice of. And, this
Magistrate also has not even the cour-
tesy to say, the propriety to say that
he (Babu Ramnarayan Singh) has been
arrested for being alleged to have com-
mitted an offence of sedition, but he
says: ‘“He is arrested for delivering a
seditious speech against the Govern-
ment”. It is a very serious matter and
the House should take notice of it.

Shri U. M. Trivedi (Chitoor): I sup-
port it.

Mr. Deputy Speaker: I do not know.
The matter has to be considered in pro-
per proceedings. The House cannot be
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asked tp consider a matter about which
sufficient notice has not been given. I
would advise the hon. Member to take
such proper Eroceedings and move the
House in such manner as is required.

Shri N. C. Chatterjee : I thought it fit
to bring it to the notice of the House
on the first day that we are meeting;
otherwise it may be barred on the ques-
tion of being too late. If you will per-
mit me to table a motion tomorrow, I
will do so.

Mr. Deputy-Speaker: I do not know
what the nature of the motion is. I will
consider when it comes. Now, the Sec-
retary will report to the House about
the President’s Assent to Bills.

PRESIDENT'S ASSENT TO BILLS

Secretary: Sir, I have to inform the
House timt the following Bills, which
"were passed by the Houses of Parlia-
ment during the last Session, have been
assented to b{{ the President since a
report to the House was last made on
the 23rd December, 1955:

1. The Indian Tariff
Amendment) Bill, 1955

2. The Indian Tariff (Third Amend-
ment) Bill, 1955.

(Second

3. The Prevention of Corruption
(Amendment) Bill, 1955.

4. The Railway Stores
Possession) Bill, 1954,

(Unlawful

5. The Prevention of Disqualification
(Parliament and Part C States. Legis-
latures) Amendment Bill, 1955.

6. The Constitution (Fifth Amend-

ment) Bill, 1955.

7. The Delhi (Control of Building
Operations) Bill, 1955.

8. The Ins ce (Sccond Amend-
ment) Bill, '¥%5.

9. The Press and Registration of
Books (Amendment) Bill, 1955.

10. The Manipur (Courts) Bill, 1955.
11. The Citizenship Bill, 1955.
12. The Companies Bill, 1953.
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MOTION FOR ADJOURNMENT

VIOLATIONS OF INDIAN TERRITORY BY
PoRTUGUESE ARMED FORCES

Mr. Deputy-S; r: 1 have received
notice of an Adjournment Motion from
Shri Sadhan Gupta regarding violations
of Indian territory by Portuguese armed
forces. He has himself tabled a Short
Notice Question. I find in the order

‘iamr inside a notice received from Dr.

anka Sundaram on the same matter.
May I ask the hon. Prime Minister at
what stage we are with the Short
Notice Question 7

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): We shall certainly answer the
Short Notice Question. I do not think
the date has been fixed; but I think in
the course of twolthree days it will be
answered.

Mr. Deputy-S r: The hon.
Minister may indicate his convenience
and we will fix up a date. In view of
the “fact that there are Short Notice
Questions on the same matter, one by
the hon. Member himself who has given
notice of this Adjournment Motion 1 do
not think it is necessary to take it up
now. However, it has been a matter pend-
ing for a long time and it comes up
before the House from time to time. As
and when it comes up, 1 am sure on
account of the importance of the matter
and taking into consideration the
seriousness the Government itself will
make a statement and clarify the posi-
tion.

Shri K. K. Basu (Diamond Har-
bour): Does the Government -accept
the Short Notice Question 7 Time is the
most important factor.

Mr. Deputy-Speaker:
will be done. -

Very well; it

Shri Kamath (Hoshangabad): The
Ministry has issued a Press Note on the
subject. Are the contents of the Note
correct ? Does the Prime Minister stand
by it ?

Mr. Deputy-Speaker : When he ans-
wers the Short Notice Questions he . . ...

Shri Jawaharial Nehru: Which
Ministry ?

Shri Kamath: The External Affairs
Ministry has issued a Press Note on the
subject.



23 Paper’s Laid

Mr. Deputy-Speaker: Have they
issued a Press Note on the subject ?

Shri Jawaharlal Nehru: Most of the
facts have been given in it. I cannot
off-hand say that therc is no possibility
of error in the description in that note.
1 can't bind myself to it, but broadly
speaking, that is the information we
have. It has already been given and all
that 1 can do is to repeat them. If I
get any more information, that will be
given. J

PAPERS LAID ON THE TABLE

AMENDMENTS TO INDIAN AIRCRAFT
RuLes

The Minister of Communications
(Shri Jagjivan Ram): I beg to lay on
the table under sub-section (3) of sec-
tion 5 of the Indian Aircraft Act, 1934,
a copy of each of the following Notifi-
cations of the Ministry of Communica-
tions, together with the Explanatory
Notes, making certain further amend-
ments to the Indian Aircraft Rules,
1937:

(1) Notification No. AR|1937 (11),
dated the 3rd December, 1955.

(2) Notifications No. AR|[1937 (8),
dated the 8th December, 1955,

[Placed in Library. See No. S-2/56]

NOTIFICATIONS UNDER ESSENTIAL CoM-
MODITIES ACT.

The De Minister of Food and
Agriculture

puty
(Shri M. V.. l(lll:l:)ldppl):
On hehalf of the Minister of F and

Agriculture 1 beg to lay on the table
a copy of each of the following Notifi-
cations of the Ministry of Food and
Agriculture, under sub-section (6) of
section 3 of the Essential Commodities
Act, 1955:

(1) Notification No. S.R.0. 3568,
dated the 25th November, 1955, can-
celling the Ministry of Food and Agri-
culture Notification No. S.R.O. 2408,
dated the 16th July, 1954,

(2) Notification No. S.R.0. 3569,
dated the 25th November, 1955, can-
celling the Ministry of Food and Agri-
culture Notification No. S.R.Q. 3311,
dated the 28th October, 1954,

[Placed in Library. See No. S$-3|56]
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-AMENDMENTS TO CINEMATOGRAPH
{CensorsHIP) RULES

The Minister of Information and
Broadca (Dr. Keskar): 1 beg to
laz on the Table, under sub-section (3)
of section 8 of Cinematograph Act,
1952, a copy of the Notification No.
S.R.O. 3?48, dated the 20th December,
1955, making certain further amend-
ments in the Cinematograph (Censor-
ship) Rules, 1951. :

[Placed in Library. See No. S$-4[56]

NoTiFIcaTiIONS UNDER ESSENTIAL
COMMODITIES ACT

The Minister of Agriculture (Dr. P.
S. Deshmukh): 1 beg to lay on the
table a copy of each of the following
Notifications of the Ministry of Food
and Agriculture, under sub-section (6)
of section 3 of the Essential Commodi-
ties Act, 1955:

(1) Notification No. S.R.O. 2080,
dated the 24th September, 1955, mak-
ing certain amendments to ghe Fruit
Products Order, 1955.

(2) Notification No. S.R.O. 3438
dated the 8th November, 1955 cancel-
ling the Ministry of Food and Agricul-
ture Notification No. S.R.0. 2406, dated
the 16th July, 1954,

(3) |Notification No. S.R.O. 3439
dated the 8th November, 1955, cancel-
ling the Ministry of Food and Agricul-
ture Notification No. S.R.O. 2407 dated
the 16th July, 1954,

[Placed in Library. See No. S-5|56]

NOTIPICATION re. INCOME-TAX INVESTI-
GATION COMMISSION

The Minister of Revenue and Civil
Expenditure (Shri M. C. Shah): 1 beg
to lay on the Table, under sub-section
(3) of section 4 of the Taxation on In-
come, (Investigation Commission) Act,
1947, a cops of the Ministry of Finance
(Revenue Division) Notification No-.
96, dated the 23rd December, 1955,
extending the term of appointment of
the Income-tax Investigation Commis-
sion up to the 31st December, 1956.

[Placed in Library. Sﬁ No. S-6/56]

REPORT OF REHABILITATION FINANCE
ADMINISTRATION

The Minister of Revenue and
Defence Expenditure (Shri A. C.
Guha): 1 beg to lay on the Table a
copy of the Report of the Rehabilita-
tion Finance Administration for the
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half-year ended the 30th June, 1955,
under sub-section (2) of section 18 of
the Rehabilitation Finance Administra-
tion Act, 1948. :

[Placed in Library. See No. S-7|56]

NOTIFICATION UNDER CENTRAL EXCISES
AND SALT AcCT

Shri A. C. Guha: I beg to lay on the
‘Table a c%?y of the Central Excises No-
tification No. 2-CER|55 dated the 17th
December, 1955, under section 38 of
the Central Excises and Salt Act, 1944,

[Placed in Library. See No. S-8/56]

REPORT OF TARIFF COMMISSION ON
RETENTION PRICES OF STEEL, ETC.

The Minister of Commerce and In-
dustry and Iron and Steel (Shri T. T.
Krishnamacharl): 1 beg to lay on the
Table a copy, of each of the following
papers, under sub-section (2) of section
16 of the Tariff Commission Act, 1951;

(1) Report (1955) of the Tariff
Commission on the retention prices of
steel produced by the Tata Iron and
Steel Company, Ltd., and the Indian
Iron and Steel Company, Ltd.

(2) Ministry of Commerce and In-
du.stgr Resolution No. SC(A)-2(149|5§,
dated the 1st February, 1956.

[Placed in Library. See No. S-9|56)

ORDINANCES PROMULGATED AFTER TER-
MINATION OF ELEVENTH SESSION

The Minister of Parllamen Affairs
(Shri Satya Narayan Sinha): beg to
lay on the Table, under the provisions of
Article 123 (2) (a) of the Constitution, a
copy of each of the following ordinan-
ces promulgated by the President after
the termination of the Eleventh Session
of the Houses of Parliament:

(1) The Representation of the Peo-
ple (Amendment) Ordinance, 1955
(No. 7 of 1955).

[Placed in Library. See No. S-10|56]

(2) The Life Insurance (Emergency
Provisions) Ordinance, 1956 (No. I of
1956).

[Placed in Library. See No. S$-11|56]

(3) The Madras Terminal Tax on

Railway Passenﬁgers Ordinance, 1956
(No. 2 of 1956).
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[Placed in Library. See No. S-12{56]

(4) The Sales Tax Laws Validation
Ordinance, 1956 (No. 3 of 1956).

[Placed in Library. See No. S-13]56]

EXPLANATORY STATEMENT re. REPRE-
SENTATION OF PEOPLE (AMENDMENT)
ORDINANCE

Shri Satya Narayan Sinha: I beg to
lay on the Table, in pursuance of sub-
rule (2) of Rule 89 of the Rules of
Procedure and Conduct of Business, a
copy of the explanatory statement re-
garding the Representation of the Peo-
ple (Amendment) Ordinance, 1955
(No. 7 of 1955).

[See Appendix I, annexure No. I}

REPRESENTATION OF THE PEO-
PLE (SBCONBI]LCMENDMENT

PRESENTATION OF * REPORT OF SELECT
COMMITTEE

Pandit Thakur Das Bhargava (Gur-
gaon): I beg to present the Report of
the Select Committee on the Bill further
to amend the Representation of the Peo-
ple Act, 1951, and to make certain con-
sequential amendments in the Govern-
ment of Part C States Act, 1951.

SECURITIES CONTRACTS (REGU-
LATION) BILL

EXTENTION OF TIME FOR PRESENTATION
oF REPORT OF JoINT COMMITTEE

The Deputy Minister of Finance
(Shri B. R. Bhagat): I beg to move that
the time appointed for the presentation
of the Report of the Joint Committee
on the Bill to prevent undesirable trans-
actions in securities by regulating the
business of dea.ling therein, by prohibit-
ing options and by providing for cer-
tain other matters connected therewith
I]);sgxtended up to the 29th February,

Shri Kamath (Hoshangabad): May
1 know the reasons for this demand for
the extension of time ?

Mr. Deputy-Speaker: Is there an
specific reason ? How far has the wor

proceeded ?

* Published in the Gazette India— Extraordinary Part II—Section 2 dated 15-2-66 pp 2/1 .

to 2/59,
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Shri Kamath: Did he say something
about Amritsar? He was quite in-
audible.

Shri B. R. Bhagat: We are almost
nearing the end of the work.

_ Mr. Deputy-Speaker: The question
is:

“That the time appointed for
the presentation of the Report of
the Joint Committee on the Bill to
prevent undesirable transactions in
securities by regulating the business
of dealing therein, by prohibiting
options and by providing for cer-
tain other matters connected there-
with be extended up to the 29th
February, 1956.”

The motion was adopted

15 FEBRUARY 1956

(Regulation) Bills 28

CONTROL OF SHIPPING * (CON-
TINUANCE) BILL
The Deputy Minister, Railways and
Transport (Shri Alagesan): 1 beg to
move for leave to introduce a Bill to
continue the Control of Shipping Act,
1947, for a further period.

Mr. Deputy-Speaker: The gquestion is:
“That leave be granted to intro-
duce a Bill to continue the Control

of Shipping Act, 1947, for a fur-
ther period™.
The motion was adopted
Shri Alagesan: I introduce the Bill.
Mr. Deputy-Speaker: The work is
over. The House will now stand adjourn-

ed and meet again at 11-0 A.M. tomor-
TOW.

12.25 p.M.
The Lok Sabha then adjourned till

Eleven of the Clock on Thursday, the
16th February, 1956.

P T e p—
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COLUMNS

PRESIDENT'S ADDRESS

Secretary laid on the Table a
copy of the President’s Add-
ress to both the Houses of
Parliament,

MESSAGE FROM THE

SPEAKER . . .
The Deputy-Speaker read out
a message from the Speaker
regarding his inability to be
present at the opening of the
present Session, as also for
some gubsequent period on
accoun{of the condition of
his health.

The Lok Sabha asked the
Deputy-Speaker to convey
to the Speaker the prayerful
good wishes for his speedy
recovery.

OBITUARY REFERENCE

The Deputy-Speaker made a
reference to the passing away
of Shri P. Natesan, a sitting
member of Lok Sabha. There-
after, the Lok Sabha stood
in silence for a minute as
a mark of respect.

QUESTION OF PRIVILEGE

Shri N. C. Chatterjee raised a
question of privilege in reg-
ard to the arrest of Babu
Ram Narayan Singh under
section 124A/ 1170f the In-
dian Penal Code, on the 18th

January, 1956.

The Deputy-Speaker asked
the member to give notice of
a motion in accordance with

the Rules of Procedure.

1-18

19

19

20~21

[Wednesday, 15th February, "1956]
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PRESIDENT'S ASSENT TO
BILLS . . . . aI

Secretary reported to Lok Sa-

bha that the following Bills,
which were passed, by the
Houses of Parliament during
the Eleventh Session, were
assented to by the President
since a report to the House
was last made on the agrd
December, 1955:—

(1) The Indian Tariff (Se-
cond Amendment) Bill,

, 1955
(2) The Indian Tariff (Third
Amendment) Bill, 1g55.

(3) The Prevention of Corr-
uption (Amendinent)
Bill, 1g55.

(4) The Railway Stores (Un-
lawful Possession) Bill,
1954.

(5) The Prevention of Dis-
qualification (Parliament
and Part C States Legi-
slatures) Amendment
Bill, 1955.

(6) The Constitution (Fifth
Amendment) Blll, 1955.

(7) The Delhi (Control of
Building Operations) Bill,
1955-

(8) The Insurance (Second
Amendment) Bill, 1955.

(9) The Press and Regi-
stration of Books (Amen-
dment) Bill, 1955.

(10) The Manipur (Courts)
Bill 1955.
(11) The Citizenship  Bill,

1955~
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(12) The Companies Bill, (a) Notification No. S. R. O,
1953. 3568, dated the 25th No-

MOTION FOR ADJOURN-
MENT . . . .

The Deputy-Speaker disallo-
wed the adjournment motion
iven notice of by Shri Sadhan
upta regarding thesituation

alleged to have arisen as a:

result of the violations of In-

dian territory by Portuguese

armed forces and police from

Goa as a short notice ques-

tion on the subject was ex-
cted to be answered in the
ok Sabha shortly.

PAPERS LAID ON THE
TABLE . ' .

.

The followin

papers were
laid on the

able:

(1) A copy of each of the
following Notifications of
the Ministry of Commu-
nications, together with
the Explanatory Notes
under sub-section (3) of
section 5 of the Indian
Aircraft Act, 1934, mak-
ing certain further ame-
ndments to the Indian
Aircraft Rules, 1937:—

(a) Notification No. AR/
1937 (11), dated the 3rd
ecember, 1g955.

(b) Notification No. AR/1937
(8), dated the 8th Dece-
mber, 1955.

(2) A copy of cach
followin Notifications
of the Ministry of Food
and Agriculture under
Sub section (6) of section
3 of the Essential Com-
modities act, 1955:—

of the

22-23

23-26

vember, 1955, cancelling
the Ministry of Food
and Agriculture Notifi-
cation No. S. R. O. 2408,
dated the 16th July, 1954.

(b) Notification No. 5. R. O.
3569, dated the 25th
November, 1955, cancel-
ling the Mimstry of Food
and Agriculture Notifi-
cation No, S.R. O. 3%:-,
dated the 28th October,
1956.

A co of the Notifi-
®) catiorgjfﬂo. S. R. O. 3740,
dated the 20th December
1955, under sub-section
(3) of section 8 of the
Cinematograph Att,
1952, making certain
further amendments in
the Cinematograph (Cen-
sorship) Rules, 1951.

(4) A copy of each of the
following Notifications of
the Ministry of Food and
Agriculture, under sub-
section (6) of section 3
of the Essential Commo-
dities Act, 1955:—

(a) Notification No. S. R. O.
2080, dated the 24th Sep-
tember, 1955, making
certain amendments to
the Fruit Products Or-

der 1955.

(b) Notification No. S. R. O.
3438, dated the 8th No-
vember, 1955, cancelling
the Ministry of F
and Agriculture Notifi-
cation No. S. R. O. 2406,
dated the 16th  July,

1954-

(¢) Notification No. S.R. O.
8439, dated the 8th
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(5)

(6)

()

8)

(a

S

(b)

CoLuMNs

Nwember 1955, cancel

the Mims of Food
ng Agnculturc Notificat-
ion No. 8. R. O. 2407, da-
ted the 16th, July 1954.

A copy of the Ministry
of Finance (Revenue Di-
vision) Notification No.
g6, dated the 2grd Dece-
mber, 1955, extending
the term of appointment
of the Income-tax In-
vestigation Commission
up to the 318t December
1956, under sub-section

(3)of section 4 of the Taxa-
tion on Income ( Inve-
stigation = Commission)
Act, 1847.

A copy of the Report
of ?hc Rehabilitation Fi-
nance Administration for
the half-year ended the
goth June, 1955, under
sub-section (2) of section
18 of the Rehabilitation

Finance Administration .

Act, 1948.

A copy of the Central
Excises Notification No.
2 CER /55, dated the 17th
December, 1955, under
section 38 of the Central
Excises and Salt Act,

1944

A copy of each of the
following papers, under
sub-section (2) of section
16 of the Tariff Commis-
sion Act, 1951

Report (1955) of the
ariff Commission on
the Retention prices of
Steel produced by the
Tata Iron and Steel
Company Ltd.,, and the
Indian Iron and Steel
Company, Ltd.

Ministry of Commerce
and Industry Resolution

k1]
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No.  SC(A)-2(149)/55,
dated the 1st February,

. 1956.

(9) A copy ofeach of the
following Ordinances
promulgated by the Pre-
sident after the termina-
tion of the Eleventh
Session of the Houses
of Parliament, under the
provisions of Article
123 (2) (a) of the Con-
stitution:—

(a) The Representation of
the People (Amendment)
Ordinance, 1955 (No. 7
of 1955).

(b) The Life Insurance(Emer-
gency Provisions) Ordi-

nance, 1956 (No. 1 of
1956).
(c) The Madras Terminal

Tax on Railway Passen
ers Ordinance, 1956
No. 2 of 1956).

(d) The Sales Tax Laws
Validation Ordinance,
1956 [No. (2) of 1956].

(10) A copy of the expla-
natory statement regar-
ding the Representation
of the People (Amend-
ments) Ordinance, 1955
(No. 7 of 1955), in purs-
uance of sub-rule (2) of
Rule 89 of the Rules of
Procedure and Conduct

of Business.

REPORT OF SELECT CO-

MMITTEE PRESENTED .

Pandit Thakur Das Bhargava

resented the Report of the
gclcct Committee on the Re-
presentation of the People
(Second Amendment) Bill,

1955.

26
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EXTENSION OF TIME FOR
PRESENTATION OF RE-
PORT OF JOINT COMMI-
TTEE . . . .

Shri B, R. Bhagat moved that
the time appointed for the
presentation of the Report
of the Joint Committee on

GIPN—S Lino— 1Lok Sobh a—a24-9-56—840
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the Securities Contracts (Re-
gulation) Bill, 1g955.be exten-
ded up to the 2gth Febru-
ary, 1956. The motion was
adaﬁted?

BILL INTRODUCED

Control of Shipping (Go.n-
tinuance) Bill.

27-28



